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frzr 4% UAT §~—An Indian aircraft on
a supply drop mission in the NEFA area
is reported to have met with an accident.
The weather conditions were extremely
difficult. The plane has crashed, The rumour
that it was shot down is incorrect. Further
details are awaited. A Court of Enquiry is
being appointed.

MOTION RE TREATY OF PEACE,
FRIENDSHIP AND CO-OPERA-
TION BETWEEN INDIA
AND THE U.S.S.R.—conlid.

SHRI KRISHAN KANT (Haryana):
Mr. Depuly Chairman, Sir, today 1 was
very much astonished to hear the Leader of
the Opposition making unusually an illegical
speech. Generally he is very logical. Today
he said that this Treaty might encourage
Pakistan to attack India. He just gave out
his suspicion without giving any argument
for it as to how he thinks so. We in this
House cannot talk in the bazaari way ; we
must give plausible arguments for what we
Sy,

Secondly I was listening to Dr. Mahavir
and 1 think they are caught in their own
blanket. The world has changed, the con-
figuration of forces has changed but they
are still caught in their own thinking from
which they are finding it very difficult to
get out. That is the problem with Jana
Sangh and all others.

Mr. Deputy Chairman, when we co_nsi-
der the situation today, when we consider
the question of this Treaty, we have to con-
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sider the background against which it has
happened. Dr. Bhai Mahavir said that it
was because of Bangla Desh this had
happened. 1 would humbly subnut to this
House that it is not merely Bangla Desh ;
there are various other factors.

DR. BHAI MAHAVIR I did not
say, merely becwse of Bangla Desh. Don’t
misquote me.

SHRT KRISHAN KANT : 1 am glad
that he is understanding.

DR. BHAI MAHAVIR I said that

that was the immediate c:use and that it
had played a part.

SHRI KRISHAN KANT : Mr. Deputy
Chairman, what I am saying is, the world
configuration of forces is changing for a
number of years now and we must see what
has happened in this bachground. There is
of course this Bangla Desh situtation ; and
as many hon. Members have said the military
junta is carrying out a policy of murder in
Bangla Desh and driving out millions of
people into India placiag an unacceptable
and intolerable burden on our economy and
our poiitical and social fabric. It transfers
its own burden on India and it has threatened
a general war against us if we took any step
to help Bangla Desh and resolve the problem
of the millions of refugees that have crossed
over to India. That is the problem India
is facing and what is Pakistan doing ?
Using the Anglo-U.S. detenie Pakistan is
hoping that in case of war China would
make threatening noises and frighten India
and then their friendship with the USA
would be used to secure international inter-
cession which is already sought to be made
through U.N. observers so that the basic
issue of the aggression on the people of
Bangla Desh would be clouded but it would
only compel India to go on accepting the
massive burden of the refugees and remain
a silent spectator of the genocide in Bangla
Desh. The United States has been for a
number of years—and has come out openly
now—in favour of Islamabad and it has
become clear now that Pakistan is depend-
ing not only on the help of Ch:pa but in a
much more eaningful way on the USA. Thus
the Sino-US equation was being used by
Pakistan to outflank India and to threaten
India with war. Indja naturally had to take
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[Shri Krishan Kant]

action to secure her flanks and let the hostile
combines know that no war could be waged
against India. This was the general back-
ground. Another aspect we have to
remember is that a virtual reorganisation of
the world is taking place and today new
equations are arising. A new situation is
developing as a result of the new equations.
The entire world situation is in a melting
pot today and the old combinations have
withered away. We must get out of the
cold war thinking and the cold war termino-
logy. My friend. Mr. Gurupadaswamy, was
talking of defence pacts and politics of blocs.
The blocs have broken and the air of cold
war is gone. Alignment has lost all meaning
and those who are still talking of alignment
are in a world that is dead and gone. What
is happening in the world today is not
alignment but political equations and
political understanding. What do we find
today ? Soviet Union is talking with
France ; it is talking of European security
conference. It is befriending France because
it wants to break up the whole thing.
Romania, Yugoslavia, are all trying to be
friends with China and the policy of the
United States of America of open hostility
towards China is breaking down. Mr. Nixon
wants to fly to Peking to befriend China
The old blocs are gone. Mr. Gurupada-
swamy speaks about some of these old
military blocs. 1 would request him to see
the now equations. Let us think of having
a new understanding .. .

DR. BHAT MAHAVIR : Man has gone
to the moon,

SHRI KRISHAN KANT: Yes, that
is true. India could not sit with folded
hands and watch the political reorganisa-
tions in the world and he left in the lurch.
Unless we understand this, we will not
grasp the significance of the Indo-Soviet
Treaty. It is not a question of alignment,
but it is a question of providing a new
equation in this world. I would come to
the Treaty These clauses do not mean
alignment in the context of political under-
standing and the growth of nations as it is
coming up today. Secondly, the Treaty with
the Soviet Union is not a one-sided affair.
It is also beneficial to the USSR. Today
China and the USA are mixing. The USSR |
on the one hand is trying to face a unijted |
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Europe and on the other hand nuclear
China. In this world situation, naturally
with our ideological affinity for fifteen years
with the Soviet Union, with the type of help
that they have given, Russia and America
find themselves naturally interested and their
interests coincide at a particular point and
that is why this Treaty. It is a geopolitical
historical growth which must be understood.
Unless we understand this, is no good harp-
ing on the situation in Bangla Desh. With
the new equation political understanding is
growing. Unless therc is understanding for
a longer period, we cannot solve the economic
problem. The Sino-US detente is directed
against the Soviet Union, in order to isolate
Moscow. President Nixon is flying to Pek-
ing. It is not merely for Bangla Desh that
Moscow is important. Moscow’s only
important political friend in Asia is India.
Therefore, coincidence of political interests
has brought about this Treaty. The lndo-
Soviet friendship is positive in outlook and
nature, It is not negative. It isnota
bloc. Tt is not creating something against
the other, It is directed against war threats
and not against any particular country.
There is nothing in it which precludes having
normal relations with other countries of the
world. We can, in fact, continue to probe
the Chinese and express willingness to
normalise our relations with them whenever
they are ready. Even the Soviet Union
wants to befriend China. I know, as the
Government is very much aware of it, it
will be dangerous to be passive in foreign
affairs and depend on this approach. The
Government is not going to depend on this
approach. As the Prime Minister said
yesterday, it is the economic strength which
alone can strengthen a country, c¢an protect
a country. Weak countries cannot do it.
We are keeping our options open in regard
to China, in regard to the world powers, in
regard to Latin America, in regard to Africa,
Europe and South East Asia We are a
strong nation and we can formulate our
friendship with ail of them. We cannot take
the attitude of leaving it to any other
country. There are four important arcas for
diplomacy : (i) South East Asia, (ii) Japan,
(iii) Latin America and (iv) Africa. 1In the
new configuration that is growing India has
to play its part. Mr. Gurupadaswamy, the
concept of the two blocs has gone. Now,
it is triangular, viz.. the United States, the
USSR and China. China is a world power.
There are two other places, two ¢entres of
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power  One 1s the unmited Furope and the
other 1s Japan which 1s growing nto a

mighty power. We ate having a pentagon,
India 1s a potential great power and when
that comes about 1t will be a hexagon The
days of the tvo blocs are gone and are
gommg away  Military alignments are going
awnay

MR DEPUTY CHAIRMAN You

want the pentagon to beccme a hexagon

SHRI KRISHAN KANT The two
old blocs have disappeared There arc thiee
centres or focuses of power Now our
friends tell us that earlier we had frien {ship
with Russia

It 1s necessary to strengthen the friead-
ship, 1t 1s essential because 1n this coun(ry
we are being told, frequently told, that
Russia 1s also giving to help to Pakistan ,
Pakistan has gone to Bangla Desh both
Russia and America are equal, they are
having the same attitude This thing was
being propagated in this country 1t was
necessary that we looked mto the whole
situation and know the real position about
the Soviet Union’s 1elations with India

Mr Deputy Chairman, | would now
hike to come to two very mp rtant articles
of this treaty about which so much has been
said, about which Mr Gurupadaswamy and
many others 1aised doubts. [ want to
draw attention to articles 1X and X  Here
as regards arucle 1X, 1t 1» very much men-
tioned here

““Each High Contracting Party undei-
takes to abstain nom providing any assis-
stance to any third party that enzages
in armed conflict with tne other Party
In the event of esither Party being sub-
jected to an attach or a threat thereof,
the High Contracting Parties shall
immediately entet into mutual consulta-
tions 1n order to remove such threat and
to take appropriite effective measures
to ensute p ace and the security of therr
countries

The words ‘armed conflict  have been
put wisely, they have not put ‘war’, they
have not put 1n any other thing ‘“‘Armed
conflict” meaa shirmushes also My friend,
Dr, Mahavir, ashed whether o1 not they
will come 1 ard of Bangla Desh when India
goes 10 war Let lum uaderstand 1t—why
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do we want to proclaim it openly ? *Armed
conflict’ has been very wsely put It
enjoimns the Soviet Union not to assist
Pakistan mn anv circumstances  That 1s very
clear, In international political parlance,
armed conflict. comes lower than war,
War 1s war Skirmush s .an mean armed
conflict

mteresting thing 1s that
this treaty does not refer to the circum-
stances in which the armed conflicts can
arise. It 1s free for mterpretation, both the
countries can interpret it - any way they
lke It 1 inte pr tot uhe this | hope the
Defence Min stur wil'  while 1eplying, say
whe her m  interpretation, as [ osce it, 1s
right or not  ™or does it imit the opera-
tion of the clause to the cases of the High
Contracting parties It 1s not only when
they become victims of aggression  This
Article goes 1nto that It 1s not that. The
treaty does not bar unilateral action on
Bangla Desh as the hon Minister of
External Affans said mm the Lok Sabha.
This 1s how 1 nterpret it Tlus Article
further mentions the action to be taken to
remove & threat, not a counter-threat It
does not prohibit India trom exercising.
from taking mitiative, concerning her secu-
rity when faced with such an attack.
Article XX does not strictly mean that they
should 1nitiate discussion It 1s not neces-
sary to mtiate and complete the discussion
before that as Dr Bhai Mahavir said. No.
Initiation of discussion and action can take
place side by side

Another very

In Article X, they say—

“Each High Contracting Party further
declares that no obligaiion exists, nor
shall any obligation be eantercd Into,
between 1tself and any other State or

States, which might cause military
damage to e other Party ”
It 1s a very significant Ar icle  Suppose

the armies on the China-Russia border and
the Indo Tibetin border have to be increased
they can be increased Or if they want to
reduce the number of armies, they can talk to
the other High Contiacting Party that we
want to reduce  You can talk to them only
when you reduc. the army and not when you
mcrease the army  So this arlicle s very
signtficant and interesting and useful. 1
congratulate the Government of India for
putting these two Articles 1n a very nteres-

ting way,
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On the question of non-alignment, I
would say that Jawaharlal Nehru in 1946
tried to define it when the two power blocs
were there. FEven at that time there was
non-alignment and he said that an elephant
can never be a pet, a big country with such
a population can never be aligned with any
other country ; it has to be great. That is
the basic point of non-alignment, At no
time can we give up non-alignment, it can
never be possible. Whichever Government
might come to power in India, the country
will have 1o remain non-aligned. This is the
basic thing. Whoever wants to misguide
the country and say that India is getting
aligned, tliat it has changed its policy only
because of the rew circumsiances, is wrong ;
the emphasis has to be different, the under-
standing has to be different. India has not
entered into that treatv with the Soviet
Union out of anything.

India is strong and continues to be
strong. India will fight its own battles
with the new consideration as its back-
ground. I must congratulate the Govern-
ment of India for entering into this Treaty
at a particular time. Mr. Gromyko rightly
said that this Treaty is a landmark not only
for the two couatries but the growing friend-
ship that is taking place amongst people
of similar thinking on a very grand scale.

SHRI DAHYABHAI V. PATEL
(Gujarat) : Mr, Vice-Chairman, Sir. ] am
afraid I cannot rush to welcome this Treaty
as many others seem 1o think. [ have
many questions to ask, I have many
doubts in my own mind and at least reason-
able people will have to admit my doubts are
well-founded particularly in the background
of the history of the last few years.

This Treaty is supposed to bring peace
and security in this region to these countries.
Does this Treaty bring in the Soviet Navy
into the Indian Ocean ? Is this a step that
brings us peace ? Are there not other
countries in this region which are impor-
tant ? Have we not thought of having trea-
ties of this type with other Asian countries ?
What about Japan ?

SHRI ARJUN ARORA (Uttar Pradesh):
What about Taiwan ?

SHBRi DAHYABHAI V. PATEL : Why
fnot ? There are other Asian countries,
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We do not look to them.
things to learn from them. T have said
this in this House and 1 repeat it. I
mentioned the strongest of the countries
first to strengthen my argument, Why do
we not think of Japan °

We have many

Then the reason given is that it streng-
thens our policy . of non-alignment. 1 am
afraid this is the hollowest of the arguments.
This makes us completely aligned to the
Soviet Union. How can we call ourselves
non-aligned ? In the course of the history of
the last few years what have we seen the Soviet
Union doing ? Czechoslovakia is th: most
tecent case. What happened there 7 And
what happened (o the countries nearby,
countries like Poland and Finland ? What
has been the Soviet’s role there ? 1s their
role going to be the same here ? This is
supposed to be a treaty of friendship. Is it
a role of friendship ? There are types and
types of friendships in this world. Is this
going to be a treaty of friendship that they
had with Czechoslovakia ? Shall we ask Mr.
Dubcek about it ?

[THE VICE-CHAIRMAN (SHRI A. D. Man1)
in the Chair)

SHR1 ARJUN ARORA :
written this brief for you.

Who has

SHRI DAHYABHA1 V. PATEL : [ am
reading from the notes that the External
Affairs Ministry has given, followed by my
guestions. Mr. Arora thinks { bave not
studied English.

SHRI ARJUN ARORA : You have,

SHRI DAHYABHAI V. PATEL : This
is the cyclostyled copy that has been given
to us. | have made my own notes. Why
should Mr, Arjun Arora think so ? Why
should Mr. Arjun Arora take it upon him-
self to disturb everybody who speaks on
this side, 1 do not understand. Can that
party not think of anything clse ?

SHRI PITAMBER DAS .
thinks it is his birth right.

Mr. Arora

SHRI DAHYABHAI V., PATEL
Perhaps he thinks that it is his monopoly of
interrupting everybody on this side.

So, I want to ask Mr. Arora and
friends of that thinking : Have they not
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heard of the Brezhnev doctrine ? Has
Russia given up the Brezhnev Doctrine ?
It may be difficult for the friend who just
tried to interrupt to understand it but the
Brezhnev doctrine is a clear thing. This
line of reasoning holds that Moscow has a
moral right to intervene anywhere in the
Socialist Commonwealth to prevent counter-
revolution.

1 want to know 1f Russia has given up
this doctrine. And by signing this Treaty,
have we gone into the Socialist bloc or the
Communist bloc ?

SHRI AKBAR ALI KHAN : It is not
joining a bloc. It is a friendship treaty bet-
ween two friends.

SHRI DAHYABHAI V. PATEL : Like
Czechoslovakia ? Like Finland ? Like Poland 7
These are my doubts to which I want clari-
fication and I do not find it.

SHRI AKBAR ALI KHAN : Are the
United States and China joining any bloc ?

SHRI DAHYABHA! V. PATEL : The
statement on the talks in Delhi says that
they further strengthened the belief in non-
alignment. Will this work in our favour ?
Will not this Treaty bring the Soviet Navy
into the Indiann Ocean ? Does this protect
peace ? Will this not ultimately reduce
India to the status of a vessel as Czechos-
lovakia bas been reduced ? These are my
serious doubts

SHRI BHUPESH GUPTA We are
grateful to the hon. Member for not saying
that the Soviet Navy will be brought to the
Moghul Gardens here.

THE VICE-CHAIRMAN (SHRI A. D.
MANI) : Please do not interrupt him.

SHR1I DAHYABHAI V. PATEL
There are some people here who have got
the monopoly of interrupting others. They
talk loudly against monopoly, but they will
not give up their monopoly of interrupting
others. When they have no logical answer,
they go on disturbing.

Now, in this joint statement, there is no
mention of the word ‘“‘Bangla Desh”.
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SHRI PITAMBER DAS - Mr. Vice-
Cnairman, why doesn’t Mr. Dahyabhat

Patel feel stimulated by these interruptions !

THE VICE-CHAIRMAN (SHRI A. D.
MANI) You cannot cross-examine him
now. Let him continue. Please go on. Mr.
Patel.

SHRI DAHYABHAI V. PATEL : As 1
was sayiyg, in the statement there is no
mention of the word ‘*Bangla Desh™ or even
**West Bengal®.

SHRI ARJUN ARORA : West Bengal ?

SHRI DAHYABHAI V. PATEL : Sorry,
“‘East Bengal”.

SHRI ARJUN ARORA :
should thank me. 1T helped you.

Now, you

SHRI HAYATULLA ANSARI (Uttar
Pradesh) : A typing mistake perhaps in the
papers you are holding.

SHRI DAHYABHAI V. PATEL . No,
I am getting old ; I have got glasses, don’t
yon see ?

Now, has not this statement considera-
bly toned down Government of India’s
stand on Bangla Desh ? The statement
makes no reference either to the Awami
League or to the unprecedented victory won
by Sheikh Mujibur Rehman’s party or to
his struggle or to what the fate that is
awaiting him is.

o smgret ware ared (fagre) ¢
fageara #1 Iw7T &)

SHRI HAYATULLA ANSARI : But
there is no reference to Taiwan. That is the
thing  Poor Taiwan!

5l KT T/TZ WET : qfFEaE
FT I6T 8 |

SHR1 DAHYABHAI PATEL You
are not worried about East Bengal or aboui
Sheikh Muyjibur Rehman,
you come from ?

What area dg .
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SHRI ARJUN ARORA : East U. P.

SHRI DAHYABHAI V. PATEL : Can
the solution of the issue of Bangla Desh
or Fast Bengal be reconciled with this state-
ment ? Does this Treaty help us in any way
in the desire of this country, in what was
expressed in both Houses of Parliament as
regards Bangla Desh ?

SHRI ARJUN ARORA
Gupta, why don’t vou help him.

Bhupesh

SHRI BHUPESH GUPTA : I am trying
to help him.

SHRI DAHYABHAI V. PATEL : 1 am
afraid I can never be helped.

SHRI BHUPESH GUPTA : 1 find you
are generally vigorous in your speeches, but
to-day you teem to be upset.

SHRI ARJUN ARORA : He is not
probably convinced of the brief that he is
is holding.

SHRI BHUPESH GUPTA: He has
brought an American book to discover a
Brezhnev doctrine. We do not know of
any such Brezhnev doctrine.

THE VICE-CHAIRMAN (SHRI A. D.
MANI) : Please allow him to speak.

SHRI DAHYABHAT V. PATEL : Most
of the newspapers in this country at first
welcomed the Treaty. But now most of
them are having second thoughts. And
doubts are being raised as to whether this
Treaty is going to be helpful. 1n Yesterday’s
Indian Express their was a report that the
well-known novelist, Dr, Han Sueyn, and
her husband, Vincent Ruthnaswamy, were in
Dethi and during their stay they met impor-
tant leaders and officials of the FExternal
Affairs Ministry. 1 understand they met the
Prime Minister more than once. And they
have gone back to Peking with a brief from
India. They are still in Peking. We would
like to know the veracity of this report and
also the significance of their visit. Would
it help India in settling its disputes with

China ? We would like to settle our dis-

pates with China. But it should be an
honourable settlement and not a surrender

[RAJYA SABHA]}
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which has been bothering us all this time.
1 hope the talks with China would not need
clearance of the Soviet Union aftar this
Treaty and would not amount to a violation
of this Treaty. The Russians would, how-
ever, not like it, but we have to see our
interests and we cannot allow the Russians
to use us against the Chinese or ary other
country. I hope the Government of India
is aware of this situation and of the
Brezhnev doctrine—wbethier Mr. Bhupesh
Gupta calls it an American book o' not, it
is a fact...

SHRI BHUPESH GUPTA : It is a
notorious book.

SHR1 DAHYABHAI V. PATEL:
Whether it is notorious or not, the notorious
Brezhnev doctrine is also well known. 1
want to know whether that doctrine comes
into operation as a result of this Treaty.

SHRI BHUPESH GUPTA : The hono-
urable Member should tell us where he is
quoting from. From which book 1s he
quoting ?

st qIF wAYE qET . IATSHE
wEIRY, HITT 913 AT AT 29 &Y
T &1 q gH Al gE &7 7 |

SHRI1 DAHYABHAI V. PATEL : Do
we not remember the fate of Czechoslovakia,
of Poland, of Hungary ? What is happening
in the Sudan now ? Are these not warn-
ings to us ? And if this Treaty is going to
help us in doing something similar to the
Warsaw Pact, where will all this talk of
peace and better times for this country be ?
Therefore, 1 have very grave doubts abouts

all that has been said in support of this
Treaty,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING/

SO el gquerg gwl W, gg
"l qA FIAT W Werm  weE
(SHRIMATI INDIRA GANDHI): If1]

heard the honourable Member right, he
said something about my meeting Mr.
Ruthnaswamy and Dr. Han Sueyn yester
day. Sofaras I am not even aware ii
they are in Delhi.



105 Re. Treaty belween

SHRI DAHYABHAI V. PATEL 1 am
only quoting from a report, not yesterday.

THE VICE-CHAIRMAN (SHRI A. D.
MANI) : Mr. Arjun Arora. 1 give 3ou
fifteen minutes.

SHRI ARJUN ARORA : Thank vou,
Sir.

A1 FETE W@iE WEE @A A
fered &0 &7 I T 2gwW H
wFgFegE g A qfgg

st ISR WYY : T AT HAHAA
F AF 9T 42N q9 uFEAeYE g, IAY
qgF ALV |

Sir, Mr. Gromyko has described this
Treaty as a fruit of a dozen years of
friendly relations. During these dozen years
there were some people in this country who,
in season and out of season, condemned
and opposed friendly relations between
India and Soviet Union. And they ate the
very people who after the initial shock
have now recovered and are expressing
grave doubts about the utility of this
Treaty to the country. Shri Dalyabhai
Patel said something very interesting, He
said the first reaction of the press was in
favour of the Treaty but now the press is
having second thoughts, That reveals the
nature of the monopoly press in this
country. When the treaty came, the jute
barons and the cement barons did not know
about the Treaty. So, the journalists and
editors gave a healthy reaction to the
Treaty. Now the monopolists, the jute
kings, the steel kings and the cement kings
are compelling those editors or their under-
studies and pulling strings to write articles
against this Treaty. That is the nature of
the press in India.

Before I procced further, I must con-
gratulate the Ministry of External Affairs
and all those concerned with this Treaty
becavse this was a very well kept secret.
There was not even a whisper. This is quite
contrary to the practice of the Government
of India where even before the thinking
begins, information 1s leaked out to the
press. This is a departure from the normal
practice, but a healthy departure ffor which
I congratulate all concerned,
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There was, of course, a very, if I may
say so, childish question from an old man
about secre. classes . . .

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND

TRANSPORT/A®\A  #1d, Tar AtagH

E g qﬁigﬂ A7HY (SHRI RAJ BAHADUR):
May I seek some information as an excep-
tional case ? The room upstairs cannot hold
all the Members of Parliament. [t is not
possible to accommodate 300 or 400 people
there. Therefore, we want your permission
to have the meeting in the Central Hall . . .

AN HON. MEMBER : What meeting ?

SHRI RAJ BAHADUR : Mceting with
Senator Kennedy, This-is as a very special
case,

THE VICE-CHAIRMAN (SHRI1 A. D.
MANI) : The hon. Members will take note
of the announcement.

SHRI ARJUN ARORA: He wants
your permission.
SHRI BHUPESH GUPTA : The Lok

Sabha never recognises our jurisdiction in
the Central Hall. This is de fucto recognition.

THE VICE-CHAIRMAN (SHR!I A. D.
MANI) : The Central Hall is within the
control of the Lok Sabha Secretariat and
the Speaker. 1 am sure that the Minister of
Parliamentary Affairs must have got in
touch with them. In any case, we take
note of the announcement, Shri Arora will
proceed.

SHRI ARJUN ARORA : My
will be deemed to have begun now.

speech

The Minister for External Affairs has
said somewhere that he was negotiating this
Treaty for two years. This is something
which T am unable to understand. Why
should such a simple treaty—a treaty which
15 not a military alliance, nor a regional
security arrangement—to declare friendship
and determination to maintain peace and
consult each other in case of aggression or
threat of aggression, be negotiated for two
years ? That is something which, as a
| humble student, 1 am unable to understand,
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{Shri Atjun Aroral

Now that there are no secret classes and
there should be no secrecy about it, T want
t> know who was responsible for this long
delay 7 Was the delay on our side or was
it on their side and if it was on our side, it
is the right of the Parliament to know
where the file was held up. All the same,
Sir, the Treaty is well-timed. It came on
the 9th of August, a day which is important
in the history of the country, not only
because of what happened in 1942, but also
because about two million people from all
parts of the country came to Delhi to
express their solidarity with Bangla Desh. . .
(Interruptions). . . Sir, the Minister should
either sit and listen or must go.

SHRIMATI INDIRA GANDHI: He
is listening, -

SHRI ARJUN ARORA : No, Madam,
I mean the Minister of Parliamentary
Affairs. Bis movements disturb me.

SHRIMATI INDIRA GANDHI : I did
not think that you could be disturbed so
easily,

SHRI ARJUN ARORA : So, Sir, after
the Trealy, during the last four or five
days, we have found some new advocates
of non-alignment. It is very inleresting
that the very people who, for the last
twenty years, opposed the policy of non-
alignment tooth and nail are today attack-
ing this Treaty as a violation of the policy
of non-alignment.

Sir, they are fooling themsclves i they
think that public memory is so short that
the public, the people of Iadia, will forget
that they wete the people here who were
opposing the policy of non-alignment. Sir,
their opposition to non-alignment remains
and theii opposition to non-alignment was
because India did not join the American
sloc,

AN HON. MEMBER : That is right.

SHRI ARJUN ARORA : That is what
urt them and that was why they were
sposing the policy of non-alignment and
day, Sir, when the Soviet Union, cou-
stent with its past policy, agrees to certain
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arrangements with a non-aligned country,
again declaring its respect for non-alignment
they have become champions of non-align-
ment. Sir, anybody and everybody who
opposes our friendship with the Soviet
Union and particularly this Treaty, beginn-
ing from Shri Rajnarain, Shri Dahyabhai
Patecl . . .

THE VICE-CHAIRMAN (SHRI A. D.
MAND ; He is ‘Dayabhai Patel’,

SHRI ARJUN ARORA : Whatever be
the pronounciation of the name, everyone
including Shri Dal yabhai Patel-——he is not
here now—talks of Bangla Desh. Sir. we
must remember that this Parliament, on
the 31st of March, passed a resolution, a
unanimous resolution, about Bangla Desh
and, within two days, Sir, there was one
counity in the world which reacted favour-
ably to the resolution passed by us, by this
Parliament, representing the Indian nation
and that couniry was not the United States,
it was not Taiwan, it was not Japan, it was
not South Korea, it was not any of these
countries, which Dr, Bhai Mahavir and
Shri Patel admire. But it was the Soviet
Union and, Sir. no less a person than the
President of the Soviet Union wrote a
strong letter to Yahya Khan, the military
dictator of Pakistan, disapproving of all
that he was doing. Sir, in this connection it

is importa 2t to mention that the Soviet
4 p.Mm. Union has not supplied arms to Pakis-

tan since 1970, This declaration was
made by the Soviet Unton and accepted by
our Government. Sardar Swaran Singh,
our very able External Affairs Minister,
has repeatedly said that in this House. Sir,
the Soviet Union has no outstanding obliga-
tions towards Pakistan as far as arms supply
is concerned. Sir, there are other powers
who have some arms for Yahya Khan in
the pipeline. As far as Soviet Union is
concerned, there are no outstanding obliga-
tions towards Pakistan. And even if there
were any, this treaty will eliminate them.

Sir, as 1 said, this is not a treaty of a
military alliance ; Article 9 makes that very
clear. It is not a regional security arrange-
ment ; it is only an attempt to win the
friendship of an old friend which should be
available to us in case of any eventuality.

Sir, the fact that the treaty is not a
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mititary alliance, and the fact that India
retains iis basic policy of non-alignment
should make it abundantly clear that we
have not lost our initiative as far as other
countries are concerned. Aad the Govern-
menr has correctly said—Sardar Swaran
Singh mentioned two countries ; I don’t
know why, only two countries, China and

Yipan-—that a similar treaty can be signed ¢

with other countries. Why should people
come and say, ““‘Are we free to sign treaties
with other countries 7 Sir, thc question
is : Are other countries prepared to sign
sunilar treaties with India ? Is the United
States of America, which supplies rotten
PL.-480 wheat, prepared to give up its
commitment to Pakistan and undertake not
to supply lethal and non-lethal weapons to

Pakistan and sign such a treaty ? The fact

is that much as Bhai Mahavir may desire,
much as Mr. Patel may desire,

S'ates will not be prepared.

Sir, somebody—1} think Dr. Bhai Maha-
vir—mentioned a press report in the
“Indian Express' giving the British feelings
and trying to raise the question of utility
of this treaty. Sir, as far as I koow, the
British  Government has not  officially
reacted to this treaty. So if some Indian
journalist or some Angio-{ndian journalist
sitting in London tries to sum up the
British feelings. T expect him to be wrong. . .

(Interruption)

Sir, for every interruption I should get
two minutes,

Sir, I was the other day at the Jan
Sangh rally, I wanted to hear Shri Atal
Behari Vajpayee. When he used to be in

the United
" Vietnam proble:a,

this House, he was an entertaining speaker.

Sir, the man was, soto say declaring war
on Pakistan. That obviously is
policy. And this trealy is not a decfaration
of war on Pakistan by the Soviet Jnion
and India. That is clear. The treaty isa
deterrent to war. Yahya Khan can no
more threaten us because at least this treaty
provides that il there 15 a threat of war
there will be mutual consultation between
these two countries as to the steps to be
taken, and the Soviet Union is not a small
power whom Yahya Khan can conveniently
ignore. So, this treaty guarantees that
Yahya Khan will not likely make threats of
war against India. 1t is the duty of every
patriotic Indian to support the Government
as far as the¢ Bangla Desh policy is con-

|
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cerned, and not threaten war on Pekistan
from every platform, as Mr. Atul Behari
Vajpayee did the other day.

THE VICE-CHAIRMAN (SHRI A. D,
MANID) : You must conclude within three
minutes.

SHRI ARJUN ARORA : Yes, Sir,

People talk of the United States and
some people object to the reference to
Vietnam in the joint communique. As far
as Vietnam is concerned, the Soviet policy
is to support the 7-point peace plan of the
Provisional Revolutionary  Government.
Madame Binh’s 7-point peacz plan is the
pian which the Soviet Union supports, and
this country also has supported that plan
long before this treaty was signed. So, the

+ Soviet Union and we hold the same view

ot our i they will
not our people and, if they do not

If we have held the same view about the
what is the harm in

mentioning tha! we hold the same view.

This treaty, of course, opens the opport-
unity for us to convince the Soviet Union
of the line that India is adopting towards
the solution of the Bangla Desh problem.
Of course, it is not very clear as to what
steps we are taking for the solution of the
Bangla Desh problem, but whatever steps
the Government takes, this treaty opens for
us the opportunity (o convert the Soviet
Union to the same view

As far as the United States is concerned,
it is isolated from the American people over
Vietnam. It is also isolated from the
American people over Bangla Desh., Sir, [
hope this treaty will open the eyes of the
American  Administration  towards the
realities of Asia, particularly towards the
realities of the [ndo-Pak sub-continent and
respond to the desites of their
respond to the
desires of their people, why should we
expect or, why should anybody in India
expect that the isolated, cruel, war-monger-
ing Nixon Administration will respond to
the wishes of the Indian people ? We under-
stand that this rotten Nixon administration,
isolated from the American people will
continue to support the murderers of

+ Pakistan and there can be no alliance bet-

ween them and the peace-loving India.

Thank you

SHRI N. G. GORAY : Sir, T want to
say that the Central Hall is so full and we
have such a little attendance.
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THE VICE-CHAIRMAN (SHRI A. D.
MANI) : I would 1equest you not to raise
the question of attendance in this House
now because it 1S a very important debate
and quite a number of Members are anxious
to speak. I know the Central Hall will be
full when Senator Kennedy addresses, but |
think, in the interests of Rajya Sabha and
in the interests of this debate, the debate
should continue

Mr. Sardesai will speak now.

SHRI S. G. SARDESA! (Maharashtra):
Mr. Vice-Chairman, Sir, this Treaty has al-
ready received universal acclaim from our
people in India. I think almost unprece-
dented and all sorts of greetings and com-
pliments —as a landmark, as a great event
and so on—have been given to it [If we
believe —we ought to as democrats—that the
voice of the people is the voice of truth, I
must frankly say that the speeches of our
friends, Sarvashri Gurupadaswamy and Dah-
yabhai Patel, were amusing. 1 was going to
say it *shocking’ but I would much rather
cail them amusing for this reason that it
reminded me of a famous story of George
Bernard Shah who was addressing a big
meeting and the meeting gave him a tre-
mendous ovation  But just one sing'e per-
son, present at that meeting, got up and
tried to hoot down George Bernard Shaw.
Shaw said, “My friend, even if I were to
agree with you, we are in a hopeless minori-
ty’’. That is what T would like to say to
them because it is difficult to take those
arguments seriously. In which world do they
live ? One of them asked me which region
I come from. 1T want to ask them which
country they come from  Somcthing which
has put the fear of God in the heart of
Yahya Khan, they are not happy about it.
And yet they ask us which country we
come from. Here are the open and de-
clared enemies of our country. They are
restrained by the treaty A deterrent is there
and there are some here who are sorry for
it.  To whom are they professing loyalty I
want to ask them. What a loyalty. Such
a perverted logic. Anyway, smce they are
looking at this Treaty with microscopes and
magnifying glasses and they think that the
Treaty is something like a Sherlock Holme's
story, may be, having all sorts of mysterious
things 1n it they want to turn it upside
down. I think s>me clear statement should
be made on this, The content of the
Treaty is the name which is given to it.
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There is nothing to dig out, or to bury or to
and do all that It is a Treaty
of peace, friendship and co-operation
Nothing more, nothing less, but peace,
friendship and co-operation are very greal
things. Peacc means peace. co operation
means co-operation and friendship means
friendship. These people must clearly under-
stand it and in signing a Treaty of friend-
ship you do not wish to discover things
which stand at the back and then call it a
Treaty of friendship.

Now, the first question wich has been
ashed here is, what will it d» tor Bangla
Desh ? Again | am surprised. I think the
taste of the pudding is in the eating. The
Bangla Desh Government and the Awami
League leaders have welcomed it, Do these
people claim to be better patriots of Bangla
Desh than the elected representatives of
Bangla Desh ? Who should judge it better—
These people or the elected representatives ?
But they are better Bangla Desh patriots—
again this 1s something which shocks me,

Secondly, as has been very correctly
said, it is a deterrent, As a deterrent, what
do the people of Bangla Desh gain and what
do we gain ? I think it is the protection of
Bangla Desh which the people of Bangla
Desh gain. With this, we can go ahead
now in India by gwving every kind of sup-
port and a far greater support—10 times
greater support to the liberators, to the
fighters of Bangla Desh than what we have
given in the last three months., That is the
crux of the matter.

What is happening in Bengla Desh ?
Material help is the most important thing.
After this Treaty we caa go abead and if
I have to say oae thing to the Government
of India today I would definitely say this.
they were taking of all kinds of inter-
national complications ; they were having
various kinds of inhibitions saying they had
to look this side, that they had to look that
side. 1 would tell them, now that this
Treaty is there, give them full aid, ten
times more than in the past, and the Soviet
Union and India can together to face the

consequences, Surely, we do not want to
declare war, Who says we want a war ?
But it definitely means this. Yahya Khan

has said that in the process of liberation of
Bangla Desh if certain areas are Iiberated
he would attack India. In that case surely
the clear meaning of this pact is that the
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Soviet Umon and India will stand together
It 1s not a question of our declaring war,
the question here 1s we fully support Bangla
Desh and the question here 1s our capacity,
our freedom to help their struggle which 1s
far greater now than 1t was before th s pact
Even on the question of recogaition various
kinds of things were 1 the mind of the
Foretgn Minister when we pressed Govern-
ment for recognition but this question of
recognitton has definttely become more
practical, more realisable now  Formerly
thev were feeling what so and so will say,
what the other country will say  But now
this pact 1s a deterrent [ would say it 1s
a big umbrella, cover, protection for all the
help which we want to give to Bangla Desh
Therefore we can go ahead with it far
more bo'dly mm a far bigger very than
before

However there is another aspect, and a
deeper aspect of this Treaty, to which no
reference has been made b it which has been
run down by the Leader of the Opposition
That 1s about the life of this Treaty Tt 1s
for 20 years and I welcome 1t Not that 1t
will take that much time for the Bangla
Desh question to be settled But there are
ather things in this Treaty This Treaty
definitely provides far for greater expansion
of our economic co-ope ation, of our scien-
tific co-opera 1on, of technological co-
operation, of cultural co operation  Some
sort of fears were raised by Dr Bhai Maha-
vir  does it not mean Soviet terference n
our mternal affairs ? [t means nothing of
the kind No one wants any Interference
from anywhere We have got our full right
and we will decide how to go forward on
our path of democracy, socialism and all
those things  Bu* surely 1t means itis a
tiemendous help for the strengithe ung of our
economy, a tremendous help for the streng
themng of our public scitor—it is  perfectly
clear-—and thereby tt surelv means wcaken-
ing of Indinn monopolies, weikenme of
Indian reacuon It not mierference tn
India s affasrs It 1s just friendship and co-
operation and 1t through this friendship
and co operation 1t the monopolists ae
weakened, 1f the big financiers are weakened
or if the public sector 1» strengthened or if
our economy improves what 18 wrong with
it ? s 1t interference ? It 1s not mterference
It just helps us 1t 15 only assistance to carry
this country forward fo the aims and objec-
tives which we have decided for ourselves
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and which we have been wanting to pursue.
Naturally one can understand why the big
monopoly press 15 against it, why the reac-
tionaries are against 1t

Now a questton has been raised about
non aignment and 1t was asked what
happens to no1alignment I think the
Treaty s very correct in s)» far as [1dia is
not joining any mihitary bloc It has been
said there that non alignment continues and
there 15 no question of non alignment hav-
mg been given up But I do want to
mention one thing here  Doec this Treaty,
or does 1t not, strengt~¢n  the anti-colonial,
anti-imperialist content o! non alignment
which 1s the ivi g spirit of  no-alignment ?
I want to put this ques 1on 15 If an  acci-
dent that this ime the Americans and the
perverted Chinese are helping Yahyva Khan ?
It 1s not as if somebody tossed a com to
decide whether Nixon should help Yahya
Khan and Kosyzin should help India or
whether Kosygin should help Yahya Khan
and Nixon should help India

No spinmng of a comn decided who 1s
helping this side and who s helping that
stde It isnotatallso I want you to
understand how did this happen On the
position of Goa who was on the right side
ald who was on the wrong side ? The
Soviet Union supported u, and the Ameri-
cans were on the wrong side On the
questton of Kasnmir from the beginning,
regarding its accession to India, Americans
questioned 1f, while the Soviet Union
supported us  Oa the question of the West
Asia crisis, who 1s standing on the right
and who s standing on the wrong side,
who 15 helping th» Arahs and who 15 hel»-
mng Israel 7 On the question of Vietnam
who 15 on the rizht side and who 1s on the
wrong side ? Take the question of arms aid
to India  Who 1s giving arms to India and
who 15 giving 4 ms to Pakistan ® The fact
thit Mr Nixon has helpel Pakistan and the
Soviet Unton has come to our aid v not
something new It 1s in continuation of the
hippenings 1n the las* twenty yeirs That 1s
why e have every right to say that this
Treaty 1s anti-imperiahist and anti ¢rionialist
’ This 1s something which we welcome There
‘ are those who ask  What bappens to noa-
|
|

alignment ? We should be clear There
1» no Jdouot thut this Tre y streagthens the
anttampertalists  and anti colonaalists A
relerence has been mide and correctly made
that th> monoposly pre.e said on the first
, day * ‘Yes, Yeos and No, No’. They asked ;
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It is necessary ? Notice some of the argu-
ments.” | do not want to refer to them,
but read the Hindustan Times read the
Statesman and read some of these papers.
What a fantastic argument that have given ?
The argument is: “Is this necessary 7
Why is jt not necessary ? They say that
China and America being on the other side,
in any case the Soviet Union is going to
help you. So, they argue, why go in for
a treaty, why have some sort of common
obl.gations and common 1esponsibilities ?
They say that you should have done no-
thing and the Soviet Union would have
automatically ceme to your aid. I must
say that as an Indian I feel ashamed of such
an attitude. Friendship and co-operation
are not a one-way traffic, Such a cynical
argumeat they put forward. They say, you
do not jomn anybody in common deicuce.
in common security, If you are in danger
you can be sure that they are going to help

you Why do you have this kind of
Treaty 7 Ts that an argument ? As an
honourable and self-respscting Indian I

want to understand it  So, the whole argu-
ment about the Treatv not being necessary
is simply selfish  You will not somebody’s

help. T do not want (o use any caste
name. but this s ‘Bania politics’ as it is
called. There is a proverb in my mother-
tongue which says : What is minc and

what is yours is also mine. This is not
friendship. This is not co-operation. This
is not the correct attitude towards peace.
We stand together, that is the spirit. Surely,
the Treaty says whenever there is a threat
of aggression or aggression, the Soviet Union
will come to our aid [s it not our moral duty
if tomorrow there is any danger to them, that
we go to their aid ? What is wrong about
it 2 They say ‘domination’. Where is the
question of domination ? There is just no
question of domination. This is an honour-
able Treaty. Anything short of it would
have been dishonourable to India, It is
not as if they should pull our chestnuts out
of the fire, but we have a obligations to
them. [ do not think that is proper.

One word about the Breznev doctrine

and Czechoslovakia . . .

THE VICE-CHAIRMAN (SHRI A. D.
MANI) ; Other people will deal with
that,
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SHRI S. G. SARDESAI : Just a
minute, [t was not a question of difference
of opinion inside Chechoslovakia, about
what path to follow for socialism, It was
only when conclusive evidence was avail-
able to prove that the Nato Powers, West
Germany and the Americans were fishing
in troubled waters inside Czechoslovakia
only when the question of the security of
the socialists countries came, the Soviet
Union intervended. They did not intervene
to settle internal differences in Czechoslo-
vakia all these years.

I join in the voice of the Indian people
in greeting this Treaty, in welcoming it, and,
of course, 1 congratulate the Government
of India for the bold and correct thing they
have done. Now, having done it, let us
not try to water it down or wriggle out of
it saying, this does not mean that, this does
not mean this, it only means this, etc. As
an Indian I would fee! ashained if it only
means that somebody help us and we have
no responsibility. I Jo not think it means
that. It helps us also to shoulder responsi-
bility. We are a big country, a strong
country, a great country. We are prepared
to discharge our responsibilities. That is
the meaning and the onlv meaning. We
should welcome 1.

THE VICE-CHAIRMAN (SHRI A. D,
MANI) : Before [ call upoa the next
speaker, 1 would like to mention that there
are seven Members who want to speak from
this side of the House, and 1 would there-
fore request . ..

SHRI ARJUN ARORA :
are absent and have gone ., . .

Those who

THE VICE-CHAIRMAN (SHRI A. D.
MANI) : ...them to confine their re,
marks to ten minutes, Mr. Puri,

SHRI DEV DATT PURI (Haryana) :
Sir, thls is unfair. Some of us are going
to address the House for the first time in
the session.

THE VICE-CHAIRMAN (SHR1 A. D.
MANI) : Take some little time more.

SHRI DEV DATT PURI: It is my
maiden speech in this session. Sir, in the
short time at my disposal, I do not p:ropose
to waste any time in meeting the arguments
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of the Swatantra and the Jana Sangh
Benches because I feel that this has been
adeguately done by my friends, Mr. Arora
and Mr. Sardesai. I cannot do better than
address myself to two important questions
that arise out of this treaty. Firstly, in
signing this treaty, have we deviated from
the path of noum-alignment? My second
question is : Is this treaty directed against
anyone ? I will first of all examine Articles
VIII and IX with the specific object of find-
ing answers to these two questions.

Sir, both Articles VIII and IX impose
certain negative obligations on the High
Contracting Parties and they also impose
positive obligations and 1 propose to exa-
mine the negative and positive obligations
separately. Amongst the negative obliga-
tions are that the Iigh Contracting Partics
shall not enter into mulitary alliances against
the other party, shall abstain from aggres-
sion against the other party. shall abstain
from providing assistance to a third party
that engages in armed conflict with the
other party, If I may state these negative
obligations negatively, can we accept any-
one as friend who does not abstain from
aggression against us ? Can we accept
anyone as friend who continues to provide
assistance to a third party that engages in
armed conflict against us, be it the United
States or Iran or Turkey or any other
country in the world ? Can we really call
that country as our friend which who conti-
nues to assist a third party, which third
party engages or threatens to engage in an
armed conflict against us ? Sir, 1 would
only say this that these negative obligations

are the minimum requirements that we can
expect of any friend And also 1 would
like to say

SHRI K, P. SUBRAMANIA MENON

(Kerala) : Where have the Members gone,
Sir ?

SHRI ARJUN ARORA : They are
coming.

THE VICE-CHAIRMAN (SHRI A. D.

MANI) : [ request the Members not to
raisc the question of attendence because this
s an important debate.

SHRI K P. SUBRAMANIA MENON :
We know that it 1s an important debate.
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THE VICE-CHAIRMAN (SHRI A, D.
MANI) : They will all be coming.

SHRI K. P. SUBRAMANIA MENON :
Why don’t you ring the quorum bell ?

THE VICE-CHAIRMAN (SHRI1 A, D.
MAND : Let us wait for some time and
then consider what we can do.

SHRI DEV DATT PURI: I would
say, Sir, that these are the very minimum
requirements that we expect from one whom
we accept as a friend. So far as the
negative requirements or obligations of
Articles VIII and IX are concerned, they
are no more than the reaffirmation and the
reiteration of the friendship between the
Soviet Union and ourselves.

Now, Sir, [ come to the positive obliga-
tions under articles VIII and TX. The first
positive obligation of Article VIII is that
the High Contracting Parties ‘‘shall prevent
the use of its territory for the commission
of any act which might inflict military
damage on the other High Contracting
Party,” [ do not treat this as a negati‘e
obligation because the Article does not
provide that we shall not allow our territory
to be as used, but it is a positive thing that
we shall prevent the use of our territory for
the commission of any act which might
inflict military damage on the other party,

This is a rather far reaching and very
interesting provision.  Eventuality may
arise in respect of the Indian territory of
Kashmir occupied by Pakistan which is
recognised as our territory by the High
Contracting Parties having regard to the
stand taken by the U.S.S.R. in the Security
Council and elsewhere. Of course, this
territory of occupied Kashmir is our territory.
We incur an obligation in this treaty to
preveut the use of this territory in a
manner which may inflict military damage
on the other party. ‘Chat, again, Sir, 1s no
more than a minimum act of friendship.

The other two positive obligations relate
to what happens in the event of an attack.
In the event of an attack, in the event of
either party being subjected to an attack or
threat thereof, the High Contracting Party
shall immediately enter into ‘‘mutual con-
sultation” to remove the threal. That,
again, Sir, 15 no more than a mere act of
friendship. What kind of fiiend would he
be who refuses to enter into consul’ations
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[Shri Dev Datt Puril

when we arc under attack or even threat of
an attack ? Therefore, it is no more than
an act of friendship.

Coming to Article 1X the last senience
says :

“ .. the Uigh Centiacting Parties
shall immediately enter into mutual
consultations in order to remove such
threat and to take appropriate effective
measures to ensure peace and the security
of their countries.”

1 confess 1 am not very happy about the
words ‘““their countries”. I do not quite
know what the words “‘their couatries”
mean.  Whether the effective steps that are
to be taken are to be taken to ensure that
there is peace in the country concerned. In
that case they would not have used words
“their countries”. It is my respectful
submission that this expression is some what
equivocal. It could be twisted to mean
that “‘their countries” in this context means
their respective countries, and if it means
their respective countries, if we are attacked
ard il the other Contracting Party s to take
effective steps to see that there is peace in
their respective countries, it can be inter-
preted so as to mean non-involvement in the
event of one of the parties being attacked.
1 hope the hon’ble Minister will throw some
light on the words ‘‘their countries’ occure-
ing at the end of article IX.

Sir, haviang examined the negative and
the positive obligations in regard to articles
VIII and 1X, the answer to the question
that | pose to myself : Is it a deviafion
from the non-alignment 7 is very clearly in
the negative. After all, there is nothing
more than, as I said, the reiteration and the
raffirmation of a friendship that we have
enjoyed with the Soviet Union on a mutual
basis, and to call it as a treaty of mutual
profection, or as a military alliance or any-
thing else is, I think, a travesty of the truth.
Theire is no question of any deviation from
non-alignment. As a matter of fact article
IV specifically deals with this question.
Article 1V is in (wo parts. The first part
deals with the position of the Union of the
Soviet Socialist Republic. Non-alignment
comes in the second paragraph of article 1V,
It is an acknowledgment, it is an acceptance
that India follows and shall continuc to
follow after this Treaty the policy of non-
alignment, and it also reaffirms that both
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, parties believe that this policy of non-align-
ment of India is conducive to the
“maintenance of universal peace and inter-
national securtty and in the lessening of
tensions in the world”. Therefore, specifically
as well as impliedly, positively and negatively,
there is ho question of our having deviated
from the path of non-alignment when wc
signed this Treaty.

The second question that | posc lo
myself is this. Is this treaty directed against
any one ? It is against those who cast an
evil eye on India ? It is certainly directed
against those people who have evil designs
on this country because it reaffirms our
lasting friendship with a strong country at a
time when it is appropriately needed. 1
shall deal with the timing of this Treaty in a
little while. 1t is not directed against those
who do not cast an evil eye against this
country. But it is certainly a deterrent
against those people who may have evil
designs against this country.

Sir, while examining the timing of this
Treaty, I will not go into the background as
to whether it took two years or as to who
is responsible, but I beg to submit that a
better timing could not have been “ound for
signing a treaty like this and 1 would briefly
mention two factors for why 1 say this.
First, it is most timely because of what is
happening in ouc backyard, in Bangla Desh
where the tyranny of a minority—after all,
what is Yahya Kha1’s title to his power, to
the power that he exercises ? He seized it
by force—is murdering the voice of demo-
cracy today. Sir, it is an amazing state of
affairs that the leader of the majority party
of a country is being dubbed as a secessionist.
Who is waging war against Pakistan ? 1Is it
Yahya Khan or is it the leader of the
majority party ? 1 say this Treaty is
extremely timely firstly for what is happening
in our backyard. The world must know
it in the context of what is happening
in Bangla Desh, and I leave all the questions
asked by the Jan Sangh to find their own
answers. The very fact that the Treaty has
been signed at ihis time is a notice to every-
one conceried, most of all to our immediate
neighbours who are doing all this in our
backyard, that we have friends and these
friends propose to stand by us even under
the existing circumstances. That is the
reason first why 1 say it is very timely. The
second reason is that certain things have
happened in the very recent past. The
detente botween the United States of America
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and China is very much in the air,
cannot help referring to M1, Dahyabhai
Patel who asked : If we get closer to the
USSR, will that mean interference in our
affairs by the Soviet Union ? 1 would like
to ask him (o look round and sce the detente
that is evolving between the United States
of America and China, Does it mean
Chinese interference in affairs  of the
United States of America or U.S. interference
in Chinese affairs ? He 1s talking of the
diplomacy and the state of affairs 20 years
back. Things are moving much faster to-
day and things are moving in a very diffetent
manner. Of course, if he has a Russian
phobia that anything connected with the
Russians is not be touched, than itijsa
different matter. So, Sir, these twe factors
have an important bearing on the timing of
the Treaty—(1) what is happening in Bangla
Desh and (2) the derente between the Uniled
States of America and China that we see on
the horizon. I would ask our Governmeat
to extend this new thinking to certain other
countries which are feeling very unhappy
about this detente developing, for instance,
Japan. Japan feels let down. 1 will not
go into the details. (Time bell rings) 1 will
take five minutes more.

THE VICE-CHAIRMAN (SHRI A. D.
MANI) : You have already taken 4
minutes., There are seven speakers on this
side. You must conclude now, You can
take two minutes more.

SHRI DEV DATT PURI : Ali right, very
rapidly I would recount the background to
the Indo-Soviet freindship. Of course, I will
not go into the details and all the help that
this country received before independence.
But in 1955, when Bulganin and Kruschev
sisited this country and our Prime Minister
sisited the Soviet Union, immediately after
hese visits, the Soviet Union undertook
ertain corrections 1n  their Encyclopaedia
vhich had previously made some derogatory
eferences in regard to Mahatma Gandhi A
1ew chapter was opened in 1955 in Indo-
joviet relations. On September 9, 1957, 1t
:ondemneu the bloodshed in Longju which
vas an act of equating us as an ally and
riend. Sir, the Soviet Union has consis-
ently supported us and our case on Kash-
nir in the Security Council and in the
Jnited Nations in general.

We on our part also refused to approve
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Sir, 1 | the Baghdad Pact which went against Russia.

Therefore, this Treaty is nothing new, not a
bolt from the blue but an act of reaffirma-
tion, reiteration, of friendship between So-
viet Union and India. These who see a
departure from non-alignment in this Treaty

are imagining things and I think they
are letting their imagination run riot,
THE VICE-CHAIRMAN (SHRI A. D.

MAND) :  Mr. Niren Ghosh.
tes for you.
minutes each.

Fifteen minu-
Everybody has taken fifteen

SHRI NIREN GHOSH (\Vest Bengal) ¢
You are warning me from the very beginn-
mng ., ..

THE VICE-CHAIRMAN (SHRI A. D.
MANI)) : 1 have to control the debate
because there are many Members who want
to speak.

SHRI NIREN GHOSH : Sir, I wel-
come this Treaty. I may also remind the
House and the country that it is a vindica-
tion of the stand that our policy and the
domocratic forces have taken for a pretty
long time, We warned the Government of
India time and again, the way they are hand-
ling foreign affairs, the way they are handling
the concept of non-alignment at different
times in different ways, the way they are
leading for the dependence of the country on
the imperialists in matters economic wholly
and fully leading to the erosion of non-
alignment, it means that we must conduct
a consistent and resolved fight against impe-
rialism and colonialissn. So we said that
this will land you insoup, this will land
you in troubles. And this is exactly what
happened. We said that it is necessary for a
country like India, a developing country
like India, to forge links with the socialist
world vis-a-vis this country on the basis of
equality and on the basis of the five princi-
ples. And that is the only course which can
reduce our dependence on imperialism,
which can make for the strengthening and
consolidation of our independence and so-~
vereignty and make our voice heard in the
world We were derided tor that. Harsh
words were used. Now things have come to
such a pass that under prodding from that
gangster Yahya Khano with the backing
mainly of USA, this had (o be done. When
Mr. Chagla spoke. 1 wonder he did not
refer even once to the USA. Everybody
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knows just at this moment the US arms
supply that is pouring into Pakistan is far,
far, greater than that from China. . .

AN HON. MEMBER : What about
China ?
SHRI NIREN GHOSH : We did not

approve of China supporting Yahya Khan
against this country. It is clear and we have
deplored it. And it is against the interests
of our fight against colonjalism and also
self-determination, if I may say so. . .

SHRI AKBAR ALl KHAN : Why do
not send a delegation to China from your
party ?

SHR1 NIREN GHOSH :
pany me, 1 will go.

You accom-

SHRI AKBAR ALI KHAN : 1 will,

SHRI NIREN GHOSH : Yes,
ready.

[ am

Now it is a step in that direction which
will help us in the sirengthening and consoli-
dation of our sovereignty, which will show

that nmo country can commit aggression
against us. While saying this T take this
opportusity to point out certain things to

you. It is good in the joint communique for
the first time India supported the seven-
point demand of PRG. You were not
inclined to do so before. But I regret that
you have not yet recognised the Govern-
ment of PRG, When the Government is not
opposed to the recognition cf Bangla Desh—
time and again we have been demanding the
recognition of Bangla Desh—if it had recog-
nised Bangla Desh, things would not have
perhaps come to such a pass. Why this
delay ? You are dividing the country on
this question And it is time that you should
do so fourth-with after the conclustion of
this Treaty. Why do you not 1ecogunise the
Government of PRG ? Why were two years
taken by you to conclude this Treaty ? You
were conducting negotiations. You were
afraid of America as to what they will say.
Now they have landed you in such a situa-
tion where finding no other way you came
to decision. We warned you of this, we
advised you and we pleaded with you. But
vou did not listen.
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What about Korea ? Twenty or twenty
one years ago when we supported the USA
in the U. N. on this issue, it was a com-
pletely wrong step. Therefore, we took a
positive step in bringing about a Korean arm-
istice. After that India has played no role.
Who can deny that South Korea is an
occupied country, occupied by the US
troops ? QOur determination to fight against
colonialism and imperialism and make our
country strong, sovereign and independent is
not compatible with the positive we have so
far taken with regard to South Korea. It is
time that we reverse that policy. It is time
that we recognise GDR at Amssadorial
level. But we are afraid of West Germany
because they are giving us economic aid. We
are afraid of USA because 6 or 7 thousand
croses of rupees have come to us from
there. Even today 1,500 crores of foreign
private capital are here. They are at the
commanding heights of our economy in the
strategic sector. They are entrenched therc.
For all things, for the running of wheels of
our industry, we are depending on them.
There is a mest favoured clause on econo-
mic co-operation here in this Treaty which
can take India away from subservience. It is
a pity, it is a shame and it is humiliation for
the entire people of India because we s:arted
our journey two years before China started on
their journey after independence. We started
with an industrial base which was perhaps
superior to that of China. For 22 years,
America was trying to contain China and
for that they waged wars in Indo-China,
lLaus, Camodia and Korea. They spent
millioas of money and suffered from half a
niillion casualties. After all that, they have
now been forced to recken with 1ealities,
They have changed their policy because they
realised that things in the world cannot be
decided without normalising relations with
China. But still we are not taking such posi-
tive steps in that direction. 1 remember what
Shri Swaran Singh told me in reply to my
question the other day. It is being widely
quoted. It indicated some change in their
attitude. The other day Chou-en-Lai was
saying that they have tried again and again
to settle the issue., They have put the blame
on us. I do not want to go into the question
of apportioning blame. That would be illo-
gical. Does the Government of India know
that no question in Asia can be settled with-
out reckening with China ? If these two
biggest countries do not stand together, can
there be peace in Asia and can other small
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and great nations of Asia advance ? I think
not. 1t was India which withdrew the Amba-
ssador, Tt i« not China wh.ch did it first ? It
is time that India takes some positive steps.
T will agree that any step should receive
response from the other side We cannot
surrender our dignity and honour. It stands
to reason. Whether socialist, imperialise or
capitulist, whatever it is our country must
have a square deal. Our relations must be
put on an equal footing. We must not be
on unecqual footing in relation to any coun-
try, socialist or capitalist. That is why I
plead that the time has come that you als-
take a step in that direction.

1 say, Sir, that the time has come when
we have to take steps for recognition. A
question has bzen raised whether the Soviet
Union has done so or not. 1 put the ques-
tion to my friends : When China or the
Soviet Union recognised the PRG, did
they seek our approval ? And, without our
approval, did they stop recognising the PRG
or helping them ? 1t is time that we ex-
pressed our solidarity with the freedom fight

being conducted in South Vietnam. We
have not done so and so we were taken
amiss. And. Sir, our siicerity on the

question of Bangla Desh is being questioned.
So you are facing this question now aad
there are other questions on which you
have taken a different position. That opens
our position to being questioned by other
countrics. Therefore, Sir, I think that the
time has come now and irrespective of what-
ever other countries do or not do, because
the entire Indian people are behind you,
recognise Bangla Desh, give help to all the
freedom fighters. Sir, [ say these words to
shri Jagjivan Ram, because, Sir, irrespective
of political affiliations, those who are genui-
ne freedom fighters of Bangla Desh, what-
ever groups they might belong to, you must
help all of them and it is for them to wage
their struggle and it is for us to give moral
and political support and other material
help. No other country can fight the strug-
gle of the Vietnamese people or the Korean
people or other people, It is for them to
fight and they will fight. [ say, Sir, they
will fight. I can tell you this much that I
know that there are almost a lakh of people
ready to sacrifice in their lives if they are
given arms and go into the interior of
Bangla Desh and carry out that struggle.
So, Sir, after the Treaty, I think, the time
has come for you to take a position. Do
not delay, Do not delay any more, because
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it has caused immense sorrow. That was
why T pleaded with the Government so

| strongly that you should proceed with re-

cognition and proceed with giving all possi-
ble nationa! help to the freedom fighters
itrespective of their political  groupings.
India should not make any distinction bet-
ween this and that, [t is in our interest
that country becomes sovereign and inde-
pendent and that country has a democratic
government. Let the people of Bangla Desh
fight out their struggle and set up their
own democratic governmen: according to
their choice, according to whatever they like
and [ know, Sir, our people will play the
key role.

Sir, their acknowledged leader is there.
Mujibur Rehman is their acknowiedged
leader for whose life wc are pleading. We
are pleading to give recognition to the
government set up by the Awami League.
So, Sir, I think that question should not be
delayed any longer in this connection and
that is what [ wish to point out.

THE VICE-CHAIRMAN (SHRI A. D.
MAND : You should conclude now.

SHRI NIREN GHOSH: Now, Sir, [ say
this that, after all, the foreign policy of a
country follows its economic policy. Our eco-
nomy is not in a state of good health. Every-
body will knowledge that, It is deteriorating
and it is declining. Some amount of pick-
ing up is there after three or four years,
with seven to eight thousand crores of
foreign debt, fifieen hundred crores of rupees
of foreign private investment and without
any infra-structure so that we cannot stand
onour own ! Signs of crisis are there and if
the economy is thrown into a crisis, if there
is shambles, then our state of sovereignty
and independence and the policy of non-
alignment, of anti-colonialsim or anti-
imperialism, everything will go to the dust
and it will put everything into shambles,
however much you may try. Thatis why I
say we should realise our position. For
how long can we depend on the other coun-
tries for our arms and supplies ? For how
long can we depend on the other countries
for our spare parts and components to run
the meagre industries that we have now ?
Can we boast that we are a free and inde-
pendent country ? Let us remember that
we are the second populous country in the
world which will have immense power and
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vitality if it is built up  President Nixon
has said that one of the most powerful
countries in the world is going to normalise
its relations with the most populous country
in the world. At least we are .he second
populous country.

We are the second power potential in
the world, U do not say that we should
harrass others or threaten others But all I
say is that we must be a great country and
grand people. Where is that Policy ?
Strengthen your policy to such an exteat
that you establish normal relations with
China or raise your voice against the
American occupation of South Korea. I do
say that if the Government does that, all
Opposition parties can support them Where-
ever we see even a meagre step or a falter-
ing step in the right direction, we extend
our support. But we are bound to oppose
any wrong step. That is the duty that we
have got to petform and that is the duty
we owe to the people whom we seek to
serve. Let us not look backwards. Let
us look forward and march forward and be
a big country, a great country, a really inde-
pendent and sovereign country and help all
the oppressed peoples of the world. That
should be our rule. I would like the
Government of India that the treaty should
be taken in that manner so that we can ad-
vance along that direction, That’s what I
have got to say.

THE VICE-CHAIRMAN (SHRT A. D.
MANI) : Before Mr Panda speaks, 1 wou'd
like to mention that there are about 14
speakers and we have to conclude the de-
bate. The Minister will also speak. 1
would therefore suggest that Mr. Panda
will speak for the minutes, That will help
me to control the debate.

SHRI BRAHMANANDA PANDA
(Orissa) : At the outset, I must congratulate
the Government of India for eaterng into
this freaty with a great country hke the
U S.S.R., which 1s ithe culmination of tihe
collective wisdom of the Government of
India and, above ali, a master strike of
statesmanship by our Prime Minister, As
Mr. Arora pointed out, not a whisper was
there., The monopoly press or the reac-
tionary press could not try to give different
stories or create doubts and suspicions ; tn
fact, they could not scoop 1t, They could

[RAJYA SABHA]

India and U. S. S. K. 128

never hnow that such a big thing is com’
ing up.

Sir, this treaty which not only works as
a deterrent for the war-mongers at Washing-
ton and at {slamabad, but also gives a new
dimension to our policy of non-alignment
which we have been constituently practising
these 20 years. Sir, when Panditji enuncia-
ted this po.icy of non-alignment. between
two warring groups, he created history. Now
history is shaping wonderfully our Prime
Munister to see that non-alignment blossoms
and new dimensions are added to it.

First of all, Sir, this is a treaty of peace,
friendship and co-operation. Definitely,
India is a peace-loving country and we do
not war. We never want to take an inch
of territory of any other country  Rather
the Government has been blamed many a
time they had to hear harsh words—that
they are not trying to get back our land or
the areas occupied by other countries, We
are a big country. I have no doubt about
it  Whenever we discussed the Bangla Desh
question, they asked the Government,
“Who is your friend 2 Sardar Swaran
Singh was asked : “Who is your friend ?
Tell us of one in the whole world.”
I do not blame the Government, if my
friends opposite are surprised.

[ am sorry for those people hecause they
cannot see ahead. What is hap-

5p.M pening in the world * The world,
what it was ten years ago, will not
remain the same¢ ten years hence. There-

fore, all the groupings, all the blocs that
were created in the world in the different
spheres are now undergoing a terriffic
change. WNo country, no Government, no
pation can remain static in any particular
thing. We grow. What things were in
Africa twenty years ago are today not what
they were. What things were in the Euro-
pean countries are today not what thev were
ten vears ago. Thev swere pointing out
that India is isolated. India was never

isolated. I knew, something was coming
in a big way because this is a great
country.

What is the grouping of the European
countries or, the ECM ? 1t is a grouping
only to free themselves from the domination
of the dollar. As I told earlier, this dollar
domination is receding from ¢very country
i the world,
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Yahya Khan was sending threats ot
attack and war Now his posttion 1s re-

duced to that of any other puppet Now,
practically for all accounts he counts on
America and American money s being

flooded into his country And the irony
of the situation 15 that the follov ers of
Abraham Lincoln are supporting the mui-
tary junta of Pakistan to suppress the peo-
ple who are fighting for their iberty,  And
a couairy whom they term as proletaran
dictatorship—the Soviet Union—or the
followers of Lenin arc coming to support,
to helo as friends the biggest democracy n
the world ' That is the irony of the situa
tion , that 1s the wrony we are facing

Thesc are the challenges of time
Naturally, we should not get perturbed
Our friends on the opposite were saying
“we are friendless , we are olated ” Now
we have a big friend who cin stand bv us
not today alone but for twenty years the
treaty 1s for 20 years—and the coming
twenty vears are going to be very eventful
vears for the world because many changes
will take place  This 1s a treaty tor twenty
years Unless you have security, unless you
have peace stabilised 1 the entire country,
sou cannot grow We must advance

I am alsy point out one thiny  We ar.
commited to the path of socialism [t s
but natural that people who believe n
soctausm should ¢ me closer 1 do not
want thal type of pcople’s capitalism  as 1s
talked of tn Amernica If [ want to be a
soctalist, { must be a soctilist—ol course
according to our historical conditions and
the cultural content of our nation we will
have to advaace

Our friends opposite have made many
points but I need not answer them because
my time 1s ltmited and 1f [ have to answer
them this will become an academic discus-
sion But I shall certainly answer one
particular poiat made by Mr Gurupada-
swamy, the Leader of the Opposition  Sir,
I belteve he 15 & soctalist but I had never
heard such contused views from him before

He says 1t 1s a formal agreement ‘ Was
this treaty necessary at ad ?” he asks
70 this 1 would request him to read arti-

cle 9

SHRI M. S. GURUPADASWAMY
1 think I have to correct you { have said
1t cannot be a formal treaty , 1t has to be
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something more I was only criticising the
words of the offictal spokesman

(Interruptions)
SHRI BRAHMANANDA PANDA
For that I would ask hlm to read that

article a litt'e seriously,  And all his speech,
if you sum 1t up, comes only to one

sentence  consolidatior of Sowviet influence
in India
SHRI M, G JIUPADASWAMY

I raised the 1ssuc wheth>r 1t meins consoli-

dation [ wis py s qies 1on for answer
SHRI BRA IMANANDA PANDA
You have the a s~er 17 vourselt  you may

have posed 1t as a question

So this treaty 1s certainly brought
about because | think America and China
are coming closar We do not know whethe:

America  will be interfering 11 Chunese
affairs or China will be mterfering 1n
American affairs  And [ want to tell those

friends who become suspicious that this
treaty will not only affect their dommation
but will also serve as a deterrent and, from
the day 1t was signed we did not hear any
stromg words liom that great Yahva Khan
of West Pakis 1n

The Prime Minister has rightly said that
Yahya Khan 15 against India bit we cannot
alienate ourselves from the people of West
Pakistan The people have nothing to d»
They are also groamng under this brutal
tyranny of Yahva Khan  History wil' not
wait for Yahya Khan to ee the mmpact of
these treaties People wiil rise and they
will triumph

Mow, Sir, there
of Bangla Desh.
spoken on this issue

1s a cry for recognition
Many members have

SHR1 GANESHI LAL CHAUDHARI
(Uttar Pradesh) Mr Panda, you should
not speak on recognition

SHRI BRAHMANANDA PANDA -
Then thev were asking what will happen
to Bangla D.ush 7 Bangla Desh s only a
part of our problem We are trying to
heip them  But you should see what will
hippen to Bharat Desh If there 15 no
{ndia, how can you think of Bangla Desh ?
Those people who suspect, who advance the
arguments that Bingla Desh finishes means
India fimshes, . .
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THE VICE-CHAIRMAN (SHRI A. D. | understand the points that 1 am going to

MANI) : You will have to conc'ude in two
minuftes,

SHR1T BRAHMANANDA PANDA :

A little more sympathy from the Chair,
Sir. )

Now, Sir, I wanted to say, in the pre-
sent context it is really America that is
being isolated. [ was sitting in the Central
Hall, waiting for my turn to speak here,
Al the Members of Parliament had also
assembled there to meet Senator Kennedy.
Is it not a proof in itself that the Nixon
Administration being isolated in its own
country. The Pentagon and Nixon are
being isolated in their own country. Some
Members said that we could accept the 7-
point programme of the P.R.G., but there
is no mention of Bangla Desh. 1 would
like to say. that is the only difference bet-

wecn the struggling people and a world
power like America, We are also a big
power. We definitely know that we are

with the struggling people of Vietnam and
the people of Vietnam will triuroph as the
people of Bangla Desh will also triumph.
Our Prime Minister hais clearly mentioned

in reply the other day to a question from Mr.,

Gusupadaswamy about the *‘political solu-
tion of Bangla Desh.”” Can it be anything
other than the liberation of Bangla Desh ?”
Let us wait. Before we conclude this debate,
let me caution you that we should not
hustle Government to come to a decision.
They are in touch with the reality. We
need not be so much hasty, so much dyna-
niic as our hon. friend, Shri Niren Ghosh,
wants us to be, We have our own way to
move things and we move according to our
needs, according to the needs of the nation,
according 1o the words that can be accept-
ed by our people. Therefore, Sic, this is
not a Treaty for the time being because
very big things have to come in th: coming
decade. This is a Treaty of 20 years friend-
ship. As Mur. Sardesai said, I repeat, peace
means peace, friendship means friendship
and co-operation means co-operation, and
this will help us in building wp and stabili-
sing peace not only in our sub-continent but
also in South-Eastern Asia.

SHRI N. G, GORAY (Maharashtra) :
Sir, taking into conside ation the climate of
euphoria about this Treaty, [ do not know
whether the Hous¢ will be in a mood to

make in the proper manner. Sir, I do not
want to play the Cassandra but listening to
the speeches made here in support of the
Treaty I was reminded of the days after 1956
when the whole country was revererating
with the slogan of Hindi Chini Bhai Bhai.
Now il is most probably Hindi Rusi Bhaoi
Bhai. Sir, the Hindi Chini Bhai Bhai
slogan had possessed the mood of our
people to such an extent that those of us
who raised their small voice to warn the
Government were decried as anti-Commu-
nists, anti-Socialists and anti-peace. With
all the respect that I have for the late Pandit
Nehru I must point out that when 1 raised
my voice it was he who said, ‘I know that
the Socialist Party has a2 vested interest in
keeping the enmity between ¢ hina and India
alive.’

SHRI JOACHIM ALVA:
could have . . .

Sir. they

THE VICE-C!TAIRMAN (SHRIU A, D.
MANI) : Mr. Alva, you are speaking next.
Please do not interrupt  You can answer
his points in your speech.

SHRI N, G. GORAY ; I was surprised
that while this Treaty was being discussed
here in this House they forgot one thing
that in our Constitution there is no clause
which lays down that every Treaty will
have to be ratified by the House. That is
why we must have a discussicn so that we
know all about this Treaty and the clauses
of this Treaty. But I am surprised and
sorry to find that barring a few exceptions
nobody came to the clauses of the Treaty
itself. All of them were talking about the
glorious friendship between Soviet Russia
and India I am not against friendship but
1 would like to study this document as  well
as the text of the Indo-Soviet statement
after this Treaty was signed because both of
these form part of the same theme. The
statement flows out of the Treaty and there-
fore [ would like to discuss the Treaty
first and then turn my attention to the
statemenc.

Sir, if you go into the various Articles
of the Treaty you will find that there is
hardly any Department of the Government
left in which mutual consultations will not
take place once the Treaty is signed. I
will point out Article VII which says :

“The High Contracting Parties shall
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promote further development of ties
and contacts between them in the fields
of science, art, Iiterature, education,
public health, press, radio, television,
cinema, tourism and sports.”

These are in one single Article where

almost all the Departments have bcen men- |

tioned barring those Departments which find
expression in some of the other Articles
Then if you proceed to Article IT it is aboat
defence.

Here, Sir. | would like to point out the
severe limitations that this Article puts on
us. Ip this Article 11 it is stated that the
High Contracting Parties desire to halt the
arms race and to achieve general and com-
plete disarmament, including both nuclear
and conventional, under effective interna-
tional control. Sir, the Treaty has to be
closed studied ; every word in the Treaty
will have to be studied and its implications
will have to be understood. It is said
here that there is to be complete disarma-
ment.

SHRI AKBAR ALl KBAN : That has

Leen our policy.

SHRI N. G. GORAY : Then, it says :
‘“‘both nuclear and conventional, under
effective control.” What is the position
today 7 Today we have put on ourselves a
self-denying ordinance that we shall not
produce any nuclear arms. On the other
hand, Soviet Russia is producing nuclear
arms day and night. For them to say that
there should be a limitation on the arms
race, for them to say that there should be
complete disarmament has some sense. Has
it got any sense so far as we are concerned ?
It is just like saying that a Brahamchari
should te provided with family planning
appliances. We are not going to produce
anything at all. Here the Prime Minister
has said so many times that even if we
have got the capacity, we are not going to
produce nuclear arms,

SHR1 AKBAR ALI KHAN : ‘That has
been our established policy.

SHRI N. G. GORAY : [ know that my
speech will disturb some hon. Members.
Does 1t mean that Soviet Russia is going 10
disarm 1tseif 7 Does it mean that by this
Treaty Soviet Ru
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[beanon-nuc)ear nation and that nuclear

arms will not be produced ? Nothing of the
kind. So far as India is concerned, it has
unnecessarily accepted this condition, when
there is no scope for it. This is so far as
defence is concerned.

Let us now come to foreign affairs. Here
also you will find :—

¢, . .the High Contracting Parties will
maintain regular contracts with each
other on major international problems
affecting the interests of both the States
by means of meetings and exchanges of
views between their leading statesmen,
visits by official delegations and special
envoys of the two Governmenis, and
through diplomatic channels.”

Why should this condition be there ?
After all, in international affairs (ndia does
not count for much. Whenever we go there,’
we try to have contracts with other peonle:
for peace and security. This. kind of condi~'
tion is likely to be a sort of binding condi-
tion on us and it is likely to cramp our
style.

Then, Sir, go to article 1X, There, you
have said : —

“‘Each High Contracting Party under-
takes to abstain from providing any
assistance to any third party that
engages in armed conflict with the other
Party. In the event of either Party
being subjected to an attack or a threat
thereof, the High Contracting Parties
shall immediately enter into mutual
consultations in order to remove such
threat and to take appropriate effective
measares to ensure peace and the secu-
rity of their countries.”

Just my friend there pointed out that the
occupied territories of Kashmir cannot be
used by Pakistan uader this Treaty in such
a manner that they will pose a threat to us.
1 would like to say that they are being jusi
now used by Pakistan for that very purpose,
Does it mean that after the signing of this
Treaty Soviet Russia will stop Paktstan
from using that particular price of land or
that area in such a manner that it will not
oppose a threat to our security ? It is not
What has come
to stay is going to stay. Therafore this

clause in the Treaty also 1s not going to

soia has bound heiself to | benefit our country to any great extent,

.
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SHRI N, G. GORAY 1 will take five

Then, Sir, I come to article X. That, I ) minutes.

suppose, 1s the coping-stone, 1t reads :

“fach High Contracting Party sole-
mnly declares that 1t shall not enter
into any obligation, secret or public
with one or more States, which 1s
mmcompatible with this Treaty. Each
High Contracting Party turther declares
that no obligation exists, nor shall any
obligation be entered 1nto, between
itself and any other State or States,
which might cause mulitary damage to
the other Party.”

I would like to kaow why this particular
clause has been accepted. Does 1t mean
that India caunnot have friendly 1elations
with China, which would enable her to
move all 1ts troops trom India’s border and
concentrate on the Russian border ! Is that
possible 7 Does it mean that Russia cdannot
have friendly relations with China, because
then China can brmg all the troops from
there and mass them on out frontter ? So,
this Treaty 1n a way will freeze the existing
mternational relations and bring India and
Soviet Russia closer  These two couatries
coming closet means that India being a weak
nation wil have to accept it not the dic-
tates, the pressures of Russia becausc i1t 1s a
strong natjon  When a weak nation and a
strong nation come together, 1t 1s 1nevitable
that the weak natton should be guided and
controlled by the stronger one.

1t 1s a universal iaw which nobody can
deny So, these are some of the points
which I think must be gone into, and 1
I would lIike the Defence Minister and some
other Ministers, if they are here, to explamn
to me how this treaty 1s beneficial both to
Russia and to India, on an equal footing
Is it really possible ? These are my doubts
Moreover this ftrealy is to remain in force
for twenty years Remember that. It 1s not
a sort of temporary alliance or anything of

that sort, It 1s gomng to be a permanent
feature of our international of toreign
policy. This 1s so far as the treaty 1s con-
cerned.

Now, I conie to the statement
the statement 15 concerned

So far as

THE VICE-CHAIRMAN (SHRT A D
VAND  Threc minutes more

[

[HE VICE-CHAIRMAN (SHRI A. D

MANI) : But there are other people.

SHRI N. G. GORAY
more time than you give.

I will not take

Sir, I would like to diaw your attention
to this portion—

“In the course of the meetings and
talks, both sides noted with satisfaction
that their positions on various problems
discussed were 1dentical

OQur positions were identical and they do
not mention any positions. They mention
only two, one 15> Bangla Desh and tl¢
othet 15 Vietnam Try to compare these
two paragraphs, and you will find a vast
difference between the two attitudes taken.
As regurds Bangla Desh, what has been said

is, they do not want to use that term
‘Bangla Desh’ even They say, ‘East
Pakistan’ and we subcribe to it Had our

Government insisted that U.S.S.R. may »ay
‘East Pakistan’ in brackets, but India will say
‘Bangla Desly’, or we say ‘Bangla Desh’ and
U S S.R. says ‘East Pakistan® ? It is not so
They most probably satd, we cannot usc
‘Bangla Desh’ and we have accepted that,
And they then say—

‘e

. Jn East Pakistan for the achieve-
ment of a pohtical solution and for the
creation of conditions of safety for the
entire people of Pakistan ”

So, let there be no doubt that so far as
the statement goes, the position ss that a
solution will be found without breaking the
whole of Pakistan because otherwise 1t can-
not satisfy the entire people of Pakistan.
Let us be very clear about 1t ; let there be
no quibbling about. Mr Panda asked me :
has not the Prime Minister told you that
this 1s the only solution ?* With all respect,
I beg to differ But what happens when
you come to Vietnam ? Here, the Indian
Government 1s very grateful that they have
been listened to The words are temarkable
[ do not think any Government will say
that we are grateful to the representatives
of the Soviet Union that they listened to
our story  But then, in regard to Victnam,
what 1y stated /
“They consider that 1t will

be futle
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o attempt O nprse Ly settlem ne no
acceptable to the peoples of the aiea
They welcomed the teceat seven point
proposal ol the Provisional Revolutio
nary Government of South Vietnam as
a concrete step forward which could
form the basis of a peaceful political
settlement *’

AN HON MEMBIR
Munbur Rabmin ?

What about

SHRI N G GORAY Those condi-
tions have been completely accepted, the
very conditions that the PRG s putting
forward for a settlement This 1s what we
have commutted m Vietnam  But when 1t
comes to Bangla Desh, no Muubur Rahmun,
no six-point programme that was put for
war by Mupbur Rahman, no mention of
Mujpibur Rahman even, and no question of
Bangla Desh at all

AN HON MEMBER That 1s the
joint statement
SHRI N G GORAY This s the

jomt statement I want you to comiparc
and contrast 1 only say, I am not oppo-
sed to this treaty Bul what I am saving
18, my only hope 1s, that India should not
become complacent because of this treaty
It 1s prone to be complacent So many
people talked about the big umbrella  And
there was a very visible sign of relief  What
does 1t mean ? 1t means ihat wn spite of the
assurance by the Defence Mimster and the
Foreign Minister that we can withstand the
onslaught from Pakistan and China, nobody
took them seriously , others had not taken
this seriously When Russia came, every-
body heaves a sigh of relief that now we
can feel secure. That shows—though this i3
a welcome treaty—the sign of nervousness
and less of coafidence m ourselves 1 wish
India to develop tts own iniernal resources
so that 1t can be utilise the trealy for 1fs
own progress and stiength and for its real
sovereignty

THE VICE-CHAIRMAN (SHRI A D.
MANID) Mr Appan, Please confine your-
self to ten minutes because the time 15 very
short  len minutes, please

SHRIG A APPAN (lam! Nadu)
Mr Vice-Chastman, first of all I congratulate
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the two countries for concluding this treaty
of friendship, co operation and peace Mr
Vice-Chairman, some years ago there was
hatred against commumism  Even  the
Congress people thought that communism
vas dangerous, But I am happy to see that
even Congiess pcople have come 1n close
cooperation and friendship with the Com-
munists,

Previously Russia was considered to be
one of the greatcst Communist countries
It was believed to be practising drasti. type
of commumism  Gradually 1t appeared to
be transforming mnto socialism and ow this
sociahism has emerged as the greatest Con-
gress 1dea!l of friendship, co ,eraton and
every lasting peace not only 1 this country
but 1n the whole world  Sir, this Treaty 1s
a monumental experiment 1n trendship of
the two countries to deal a heavy blow to
colonialism, imperialism, dictatorship and
those things

Mr  Vice-Chamrman,
works as a deterrent agarnst war-mongers
against this country When the Bangla
Desh 1ssue began to crop up some time back
people began to come from that country
Cverybody then was shouting, ‘“Recognise
Bangla Desh’  Sir, Bangla Desh 1s our
neighbour and who else will help them
except India ? In the beginning 1. was
India and India alone which raised its voice
against the treachery and hoohiganism of the
Pakistani aggresston and genocide  Our
Government, our Prime Mimster and ow
Cabinet have be nextending all help to the
tetugees frcm the Bangla Desh from the very
begimning Do you mean to say that the
mother does not know the difhiculties of her
chiidren, her foster children also, putting 1t
in the words of Mr Chavan, the Prime
Mimster, Shrimati Indira Gandhi, knows
the meaning of all these hollow, unnecessary
tall cries of ‘‘Bangla Desh, Bangla Desh”

Sir, this Tdreaty

Mr Vice-Charrman, Sir, there was no
difficulty in our country recognising Bangla
Desh  We were the first to extend a hand
of friendship and shelter for the Bangla
Desh people It was oaly after we extended
the hand of friendship that people from
other countries too began to come forward
Sir, when Pakistan mountcd aggression on
Bangla Desh, werybody was posing the
question  Who 1s ow friend ? None came
1o our 1eseue then Nome supported us in
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our pleadings Everybody
India had no friends

thought that

[MR DEepuly CHAIRMAN 1n the Chair]

thought  that India was
alienated  Thcy thought we were trying to
court trouble for nothing Everybody was
watching, Everybody was trying to put vs
on war path, But fortunately we escaped,
thanks to the wisdom of the Cabmet of
India, Indian Mimisters and the Prime
Minister. We have been trymg to follow
the policy of ‘“*go-slow™

Everybody

Mr  Deputy Chairman, who 18 your
friend ? A friend m need 1s a friend 1indeed
When the whole world began to feel
that India has no friend and that India’s
voice for the recognition of Bangla Desh
was a lonely voice, Russia began to come to
our help And when Gromyko came here,
1t was a real surprise to see the next morn-
ing that we had signed a treaty Tt wasa
great joy to me and 1 was really thunder-
struck  Next came the clarion call of our
Prime Muinsster to all the nations to extend
their helping hand 10 save the life of Sheikh
Mujibur Reliman and to stop the genocide
m Bangla Desh Mr Deputy Chairman,
Sir, there 1s the saying  Tell your friends,
I will tell who you are And the wearer
knows where the shoe piaches. You know
Russia was a poor country In Russia,
Communism began to develop, socialism
began 10 develop Ours 1s a poor country
We are also trying to develop socialism here
So, another poor man has come to the
rescue of this poor man  When we are in
need, Russia has come to our help and
Russia 15 also trymg to help the Bangla
Desh movement So, India went to the
support of Russia  And these two countries
have now jomned hands and we are now
trying to fight agamnst the monstrous attack
of the Pakistan army agairst the noble and
mnnocent people of Bangla Desh  They are
now even trying to murder or assassihate or
kill Sheikh Mujibur Rehman.

Mr Deputy Chairman, this Treaty 1s a
reiteration and reaffirmation of friendship
and acknowledgment and acceptance of ow
long-standing co-operation and goodwill Lo
help the poor man the common man, and
for umiversal pedee, tranquility and develop-

[RAJYA SABHA]

\ ment, economic aad social
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Some people
| say that this alienates India from non-
alignment How 1s 1t 7 We still have the
unfailing, unshakable policy of non-ahgn-
ment because we are not gomng to side with
the stiong people, the colonalists, the
monev-mnad America or the power-mad,
bloodmoagering Pakistan or the cat-on-the-
fence Britain  On account of the continu-
ing support ot the Amenicans, Pakistan 18
trying to harass the poor Bangla Desh
people They want to strike a heavy
financial blow to us by putting our country
mto a huge financial cowmitment We
are spending so much of our hard-carned
money to help the Bengla Desh people
Of course, we do not feel sorry for thal.
But nstead of thanking the Government of
India for all these efforis, some people begin
to find fault with the Government of India
by demanding ‘‘Recognise Bangla Desh,
recognise Bangla Desh™, as 1if the Govern-
ment of India 1s not nterested n this and a
handful of people are more interested in
this  Now, we are entering 1nto an uader-
standing with a company of very good
people. TIf we only tecognise the GDR or
grant Tull recognition to GDR, many more
countries ltke GDR and Russia, almost all
the socialist countries, will come to streng-
then our hands It 1s time that we tiied
to assert ourselves and win the friendship of
more people throughout the world and
leave these one or two countries alone to
see that they fall at the feet of good people
and realise their vicious nature and realise
then responsibilities It 1s not that they
should be doomed for ever It is better
that we should make them understand their
victous nature and bring them round to
co-operate and to ask for our co-operation
to strengthen peace, universal peace and
tranquility in he whole world  With these
words, Sir, 1 conclude

SHR! JOACHIM ALVA Sir, 1 would
like to mention an episode which I mention-
ed on the last occasion, I think, when I
made my maiden speech in this House and
when the honourable Prime Minister was
present  What I am mentioning s a tact
and I hope you will believe me. 1 met the
then Vice-President Nixon at Rashtrapathi
Bhavan When the then Piesident Rajendra
Prisad was nearby and s good and ablc
wifc was standing by, I ashed him four
questions that day  And the first question
was this  You are going to Pahwistan ’ He
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said, yes. You are going to arm Pakistan ?
He said. yes. You know what will happen
to India ? He said, yes. You know which
side India will go ? He said, yes. These
vere the answers he gave in 1955, Threy
have today thc perfect exemplification of
those objectives of the great President of the
United States of America in his present
policies, Tater on I met him when he
came here as President. 1 had the honour
ol being invited with my wife for a banquet.
e shook hands with everyone there and
when he came to me, 1 said, *“I met you
there. . .” And he took back his hands
and held tight. And I must say these are
thic great acts of diplomacy. That was the
state of affairs of India. The British tore
India into two bits. Then came the Ameri-
cans. Then came the Chinese. And we
have the Russians on our soil. Let us not
forget in the history of 25 years when
India was torn into two bits, onc under the
Ylindus set against the Muslims and the
other under the Muslims set against the
Hindus, General Claude Auchinleck in the
British Foreign Office said, “We wanted to
divide India into two countries, one for the
Hindus and the other for the Muslims.” |
wish I could quote his exact words, I
wanted to mention it last time but I forgot
These are the exact words, you can lovk up,
“We wanted to divide India between two
countries, one for the Hindus and the other
for the Muslims, and we shatl back up the
Muslims,” And they want us to forget
what atrocious part they played. Ttis
impossible to forget it. ‘When the late Lal
Bahadur Shastri went on a mission to
Tashkent, they said, “A time bomb has
now been blown and you are facing it.”
This is the position. And now my learned
friend, my great friend, Mr. Goray, for
whom I have 1espect and for whom I um
a companion nearly for 35 years since
Nasik, said—I think Pandit Nehru told me—
you people are doing like that. I wanted to
mention to him that but for the PSP and
Jan Sangh party we would have had China
united with us at least in terms of friend-
ship. You know when the great Chou
En-lai. . .

SHRI N. G. GORAY : T accept the
compliment

SHRI JOACHIM ALVA : He came to
our door in 1960, he said, “We shall have
Aksai Chin on our side and you will have
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NEFA”, but vou <ent him back. Do you
think your enemy will come to vour door a
second time ? When the Prime Minister of
Cuba went to Washington, what happened ?
They turned him away. These great leaders
never come to us a second time. . .

SHRI GODEY MURAHARI (Uttar
Pradesh) : Mr. Alva, Aksai Chin is nota
piece of cake to be cut and given,

SHRI JOACHIM ALVA : [ want to
quote the words of Pandit Nehru. He said,
©1 want my dialngue with China to con-
tinue, I shall never give it up under any
circumstances.” Now we lost a great chance.
Even General Ayub Khan said, *“‘We shall
have a common defence for the sub-con-
tinent of India to see Hindu and Muslim
soldiers standing together.”’ We lost another
great chance. Whatever all that may be,
now let us forget that. Now this is said
to be the culmination of a great process,
the process started by the great Pandit
Mo ilal Nehru when he went to Moscow in
1927 with his son and daughter. I still
remember—! do not know whether Mr.
Goray remembers it or not —when Pandit
Nehru came to Poona in 1928 to preside
over the first Bombay Youth Conference
how the Maharashtra youths were anxious
to know all about Russia, all the young
men wanted to know all about Russia and
their ideas. And those ideas have fructified
and I must pay a tribute to Mr. Gromyko
for framing two phrases —I am saving it
with my apologies to our Foreign Office and
the Prime Minister - which are models of
clarity and models of our friendship. And
he says :

“The significance of this Treaty can-
not be over-estimated. It crowns the
principled and consistent policy of our
two countries aimed at cooperation and
friendship.”

And the basis of this policy was laid
down by the outstanding national leader
and statesman Pindit Jawaharlal Nehru.
And he says—-

“Both in friendship and jubilation
we have been together, It was so in the
past, it is so in the present, for friend-
ship and cooperation.”

When Kissinger after Kissinger goes to
China by back door and talks to the Chines¢
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do they expect us to keep our hands
closed ? Do you know what Shri Bulganin
said when Great Br.tain, France and lIsrael
launched an attack on UAR in 1956 ? He
said that there will be a nuclear warfare
against these three powers if the war aganst
UAR was not stopped For India 1t 1s even
a greater occasion than that  We had the
fear of China and America and China were
heiping Pakistan Then we started this
process two years ago It was an excellent
process startea bv our officers and Ministers
and that ladv in magic, the Prime Mirister
of India, sent het Ambassador Shrt Dhar to
Moscow and then Shri Gromyko came here
and signed this Treaty Tt was the first time
mm our history when a Foreign Minister was
tecetved with so much ovation

VII, VIIT IX and X are the real
paragraphs Others are claws but these have
teeth . them We have to depend on
some onc 1n times of great distress 1 would
implore of this House whether we want a
strong India or not so strong India ? Till
the end of the century we shall have to be
a self reliant and strong race, depending on
ourselves for arms, You know that Israel
has the largest aircraft factory in Asia or
Africa except perhaps 1 Japan which
inveated great fighters and tremendous
aeroplanes In the last war with Americans
We can produce goods ourselves We have
demobilised after 1 47 for a short time and
sent away some of our officers ull the
Chinese banged therr heads on us Then
we started preparing This 1s going to be
our process [t i1s no use saying that these
are times of peace In the next 30 years
we shall have to be a very strong nation
so as to take care of all these things that
may happen. We are not surc of China
because they 1alk very nicely They are
great diplomats They were suched by the
Europeans to their bones unti) they became
a Communist power and drove everybody
out We cannot find fault with any nation
for taking any particular step Russians
also did the same thing We do not know
when India 1s going to be Communist That
1s another position Butif things are going
so fast, tt 1s time that we put our house 1n
order so that these things do not occur
Everything depends on ourselves Many of
us are lazy people If we want to make
our country strong we want to be strong m
army, aviation and navy. We should not

[RATYA SABHAD
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thinking that Soviet
Russia will stand by us There 1s nothing
wrong in friends helping friends Even
Britatn had to depend on a large number of
friends 1n the “econd War, such as Soviet
Union, India, the whole of Europe and
America Otherwise, Britamn would not have
won and they may not be free today

neglect these things

I was the first to point out m this
House that when the Partition tieaty took
place, we did not have a look at the Iran
Soviet Treaty Our foreign office was non-
existent then and Britishers were there We
dic not look at the Iran Soviet Treaty
where there was a clause on the 1atio of
defence  That clause said  <If you have
three, we will have five and iIf you disturb
that ratio we will come and conquer you >’
In Indo-Pakistan Treaty we <id not have
such a clause which said  “Your ratio of
defence 1s 5 and our ration of defence will
be 7 or 8 and 1f you go bevond your ratio,
we will take upon our head to take back
vour country °

What has happened 1in Bangla Desh s
something to be taken care of And, Sn, we
cannot pethaps rush to conclusions and take
things on cursefves until we lave our own
umbrella and nobody else’s umbrella on us
and we should have our own umbrella and
only then, only when we become self-reliant
and strong, we can build our great nation

Sir, these are the pomts that I would
like to urge upon the House You have
given me verv short time But here I would

like to say that we do not want any
unhappy things as it happened in Czecho-
slovakia ot Hungary But, Sir, about

Hungary, I would like to say one thing If
Russia had not entered Hungary, whatever
you might say, foreign powers would have
reached some part of Europe and put ther
feet there This 1s what T told Pandit
Jawaharlal Nehru and he said, ‘Perhaps
this pomt 1s correct” I had also talked
to Mr Hugh Gaitskell, the British Labour
Party Leader and 1 mentioned to him this
But he did not agree with me Now, we
have two pomnts of view in the sense that
the Russians were to go and cccupy Hun-
gary and whatever may be sai¢ about it,
but for that the situation would | ave become
serious and mught have caused a state of
war and the very existence of Russia might
haie been threatened Sir, these are the
points that 1 would like to mention I do
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not want any unhappy things to take place
here.

Sir this has been the greatest Treaty
since we won independence. There are
Clauses in the Treaty which are in our
favour ; there are Articles which affirm cur
friendship, friendship between India and .he
Soviet Union. Sir, they are a great aation.
Remember, Sir, which nation was there to
help us to find oil for us ? Remember, Sir,
which nation was there to help us find steel
for us ? Which is the nation on which we
depend so much for our exports ? You
know we try to export more. Our largest
exports go to the Soviet Union and then to
England and then to Japan,

MR. DEPUTY CHAIRMAN : Plecase
conclude now,

SHRI JOACHIM ALVA : When we
talk about exports, we should not ailways
talk in terms of money only. Their best
exports are books and those exports are from
the Soviet Union and we cannot ignore these
things. We co-operate with the Soviet
Union in a manner which is intellectual,
which is intellectual co-operation But we
have got here in India rotten books from
certarn countries and some rotten fiims,
Their books are clean and their literature is
clean and there is nothing dirty about them,
So, Sir, these are the things that we forget
and wc are asking our boys and girls to go
and read those rotten books that are com-
ing into India and the rotten and dirty films
that are pouring in. This should not be

allowed.

MR. DEPUTY CHAIRMAN Please
conclude now.

SHRI JOACHIM ALVA : Sir, itsa
great Treaty and, as 1 said earlter, I would
ltke our own nation to be very stiong and
self-reliant and not to depend upoa anyone
though in times of stress friends will help
us. Thank you, Sir.

st ¥ gugle @ Iureaw 7R,
fgegeAt= &l gIar #1 ga a9 W &J 2
q1 a2 5 ama fergearm a1 @ ™
F ag @4t 5 gfaar & gy dwA aam
#1T I 157 G4 F 958 F] AL §F
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¥ gra 397 agawAar fFar &0 & Am-
W4T g 5 59 @ avg aafar w@ar s
W & 65 zfar & gw g Dl B A
FT T a0fF arawa 7 glaar adr §
f& @ a5 auar ao sqar a8 & srar
Fr gn g3l #1 gHrawr v A% A7 AF
BH I T O AT T ey gAY
T QAT 31 afEs mg A oary T oy
AT & & wa =7 27 Avg A afT FE
g aY SEFT wA 441 g1 & ader
BT 2 ¢ AT W4T HIEF 1T S 4 WA
aqrar, % 919 7@ Afeg 7 & fyar amw
A aER A AR qvg § @A wnfze
a7 H1T 57 ag 7 faqia FIT F 989 71
1§ Far qifzn ar fF zw oawg A
afg & a71-993 gwI¥ F19 ayw Srqa
A wrrd ¥ FE ) AT @ aFN g @
ZUIR 1T FT A1 § FIEFT AT A X

TTVH L OH oguAr E@ ¥ A ¥ zafwg
AT AT § FAfE Y &y oarw g
ATAT 13 § FTAT 4 FT ATAAT F G
FY FYT AT T FY ATAET F |@ATA FY
a%T fergeaw 7 M gaww @A g oF
IR REATT TAT g AT A W 7
TH avg #T &y g wwA ar Y A
anwAr ¢ 5 a7 afg a1y Ay adr @,
ZgHT AN &A1 " T 99 W 9@,
gg N g5 A Afxa z8F S grara}
AT g7 9 | 3| 777 fEegeArd 1 gL
agr argdy off PFA wa W ZAG aaar

T § 2%, oft mifFear & wsgafa T wgr
M S wnQEr & vrsgafy F AT IR
AT A1 gE, I94.1 XAT ZQ AW T Tq
dfu sy wr 737 faar )

| st mgzme oma ®W FW A A

| warfesr 2w
|
L AR gark s A gE Y A
fem 1 | 9gf A% FQ AAEE § €
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g% § Frgr o1 fr fergrama & @19 @w
aTeay afey 2Y oo, AT fargeara
T A A1 7 FHY g5 A1, ;T AR
g & arar 5 TEEy $T S iy
Afpa #+3 qua 37 7o fagd gv A9
Aq fF T8F FAv-9ay gurR ng e
aw a9 a1 TFr §ray |

A A RA ATAT I FT AT a1 gH
@ O quaAr 3 F AV A [ AWER
Fedr o1 W N 5 w9 gr gl ar @
dta far & I8& 417§ g FF FAAT FI
@ E, fae amy AYag 2 fv fom a3
g% GAAT FT, A A1F Al qG GEY TE TR
6 o Fw@T & a1 AN FTET & gAT
oY ¥ #¢ 51X 98 Fg (F waq # qAae
78 & % F9 FT0 &) AT FUIYA IS
TIOAT 99 F49 g TUFI AGAT U
FTIT

SHRI GANESHI L. AL CHAUDHARY :
That will never come.

st M2 qughc: AT gz A9 ga
g9y gAY @y ¢ a1 fey 3w afe &
qoa qar ug feafa wgag &0 @0 @
dfg & 993 g g T AE AT § )
g8 3o =is FY q@AT I307T HIX 3@ AT
1 G HT ATT 7T AfFQr |

arr & arygfa ¥ Fragar & s gy
fragamm ¥ ard & ©q a1 F1 W Fgar
a1 g gq A F 917 fagr o Afwq daar
w1 oy mrssfewsr wmar arn, gag-
TEATT a7 wATH AN & Y AT carge
& orgre ¥ faasr afq@ 9T agr #58
afzaqz gt gwar a1 Igw! W gA IAF
HAFW AT FI5 FIH 997 HR gH g0
gxa 4 fr A Efa ¥ 993 gwv gy
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F 1% 7@ g, afFr o foafa oy
& 5 otar fi qgdr ot #gT oTAT 5N
afefeafy & o AT FT 7)1 3@F) A
At gR Agy 7T Fifgy a1 mEw W
fergeata #1 wnar 27 F A F A A
#1% Aifafeg &g & a1 gq fagdwd
H IFT < gw F1E T T FW E
ST AR HTAT &Y HI FT & a1 999
FATIT & JFA Har § A fFA A v
qFarT 7er grar 1 5@ fan & wgMr fa
gt 93 UF 413 AAIGFA FATGHE  HTH
dar 1 A1 § 3@ gfw & =aq, foad
fremram g frda & 3@ aw@
qrEFraIfaFa qraEIE qar g S
Sgt A Afeew g 27 aum § AT
Fgar f5 zad @ femusans & san
[YEI ¥ 99 €I ¥ 51 @7 HIT 36F
ar § 515 & agy @197 aifE Gty @ @
iy 20 grer & faw, g9 &9 a7 i 20
aray & g o1 W amy zg oG § 2
ITFT UM W UH-UF &1 a0 a1 9 @F
A T AT FET ITF q90 I -
a1 BV FF Y g1 €Y, 59 faw § srgar
g7 fiF G 3% a1 ¥ 35 § 919 F2
FIT FTH FL |

TR T AMT-UATIANL 7 19 T
T | 73 FFr w4 fF Faar garar § oA
agsq affa & qew 78 gvar 1 & 9@ e
F afl argar 99 gAR AW F avy N
AT 39 q& ! qfrg T 9 AT FT 39
AT-QATIAHE T FIE TT€T AR |IAY
HIAAT | A1 T 9 ©F & 919 3@ qg
#1 afa (57 §, afeT a7 gu ga A&
qrg At g7 axg At afy # Al gwrw
AMA-UATSAHE F19 & 9g § 919 gFar
g | 58S qT9 § Y qATgANT g1 § w9
F 9 ITF WG-HY gW AT W W

FrAN G, §F G- § qaar 37 ' agAr Anfed AR za% a0 @ arq sn g
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F1 Tdy gfy w3 wifed 1 S8 arfrear
g ad @1 wgfwam § g, 9y
ume ¥ gAY Y FAT A0fed |

W qegfAeda & mraAr g 9a®
FFT AFAAETTT A7 aTw1 w4 agl &
gifaqriz & gaaa g €i) qegfarars &1
QT T 3g WA ¥ § A ag feg
T & qiX T 0 agwg @y & Wi 3
= H AU 399 11 wfy i@y & v
Tomr &1 1A & | AT S 9338 qEw
Fea i da A EET g fF qgr &
gF Fg M gwar g 39 faa gwQ
YT I G & fF gw &y gewr &
i afe F A1 PR T A gW oA
I & T B Y @EgEaTT A gIHIT A
Fgm fF S gER WE-aE & IOF §
Y @I FL Iq g H7 afqqr gasy
FIAT TR AT g 1 2 gae aa
T § ag foaar € g% a9 stwa A
A SaTar gAY gIAT geit wiT gAry
AT F 98 § J HIA T GHA, G I
qrg IFAT a7 T AT A 31, g1 gFar 3 {5
gAHT & 3R WEAFAT 98T 97 Aq
aar 93, 4 W1 gAS IG FIH HEAT
Frfedr | #Yz gra-arg s mfad faa g
g arfaardiz 1, 39 fau sa fewpam
¥ § ag g Srgr 5 auar 3w F a4
¥ a7 aF w9 718 qfafeq fedisn T
AV E @R AFAAT 3 § ARk ¥ UK
IAHT AFAAT A aF WA AL FQ
qa A% fgrgea 7 7 7gd a3 G99 A€ #a-
q9 TIY ATeAT § ) & AT adAT & ST
#r ag g arar g, FfE Y F guw
FzT & qifqarhe & ofy @ @R &
afex 4 gu IR wreaqr X AfFT S9@
g9q @< g@a «@aarn, v arfEge &
s @eT a1 TAr & Wi 39 fay A owEAn
Figr & e gw Fe4Y ¥ el IE FIH
qE FIG A1 agd S & OMIE qreA
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a1 fergeam 7 uw wead 17 = feafy
Gar g s | gafay & avFR F g
frra5 My nag @ sl N afw gf @
SEHT FIAIT FHT WA 9 g7 gOAT I FY
qFIAT 3N AT aF WEEAT X F 413 WL
Tifeeam # 717 { a7 AN OFAy N A 7S
FHET HIAT & AT ZAIR 9T AH grar g s
AT |graar 4 A AT § Ar 48, w4
AT |Eraar N WG g a1 A, ag 3@An
g A ot o9 98 g wgmar &
HAAT T AT T g fagare I
7@ afy & g A197 € O 387 g A
A GAT & | ACAT gA Afagg w9 F
|19 99 1T gL AT ¥, A FE aF 3q
alg 7wy gg & M Iad A & gw
AT IT F AR F FG T HFLqE, 41 g9
aftfeafa & A1 s a7 g @ qq
W@y, agEET frea F Ay gf afw g
FIE B G 14T 8, AfFT O ar 37
FET FF 1% AW F FAR ¥ AT FrQAT
fF o gy I e af &1 g AT
& 3% gry 99 TF &) IHY QA FT 55
THICT &1 JTCAT HT7 JAFT [EAT LRI
& faars g 1 gw o & sarsr & dar-
AHY g7 Argar g fF a9 7w & a1v 3
AIFHIT Feg 7 a8 I 7L AR AG qWY-
LA T Y IAA L& FHT § 98 W
qaqr § WX 9 U@ F HETIAE A
gaw g2 fergeara & 4T A gEHa Fy
oTe Q% Aagr wraw | gafaw & #Ear
srgar i mraw &fer &1 =)y 7 8, 99w
arffradz o7 g F7 TG AFH), AR
F1g IAREFTA FT AT AL, HAT FaA
Frak A X gl & ITF FgF {4y,
e ow afF afs & T & o sed
gifgsted & @17 ¥ o7 A N Fgy A
7% A1 g9 ®6 F 917 I9% 97 913 e
FT TFY § AT €F F AT 19 FF TG
1A FT IFIF G ITH! T AFA g |
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[ iz gerefe)
su¥ fidtsrs 1 aars @ 517 7 g asft
oft axdielt Y wwar & &Y & s g B
HIFIT 77 At ¥ ¥ gty gfaq sdard
LA

MR, DEPUTY CHAIRMAN :
Mani, only five minutes please.

Mr.

SHRI A. D. MANI (Madhya Pradesh) :
Mr, Deputy-Chairmai, Sir, within the five
minutes you have allotted to me, I would
like to say that the debate has revealed that
the treaty has received overwhelming support
from many sections of the House. There
are, of course, critics, of the treaty.

In view of the Indo-Pak sub-continent
the treaty was a necessity in the interests of
the Indian people. We had to conclude a
treaty in order to give ourselves a sense of
security in view of the threats hold out by
the Pakistani military regime against the
security of India and the threat of war over
which President Yahya Khan spoke very
violently the other day. I would like to
say that we have been subjected to the
taunt that we are alone in the world but,
today we are not alone in the world.

We have a known friend who has
entered into a treaty with us. Tt
has been said that we have not
completely departed from non-
ahignment. 1 may not be able to agree with
it academically. There has been a4 slight
shift in the non-alignment policy. We
have not enteied into any military pact or
alliance but there is no doubt that we have
a friendly power on our side in regard to
the matters concerning our security. Sir,
Article 9 of the Treaty to which reference
has been made by other speakers in this
House, gives us the benefit of a military
alliance without our being a party to the
military alliance at all, but in the event of our
country being subjected to attack we can
always expect the Soviet Union to come to
our help, not with men, but in other ways
so that we have some safeguard against
aggression on our leaders as a result of
hostile action by Pakistan.

06 P.M.

Sir, I would like to mention that the
communique which was issued by the tuo
Mintters after the conclusion of the Treaty
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mentioned somewhere that we are more
careful that our point of view on Bangla
Desh was understood by them. I can
quote from the Communique but the time
allotted to me is shott. I do not think
that we should indulge in such a language
at all. We need not be grateful to any-
body for understanding our problem. It is
their duty, as intelligent people, to under-
stand this problem We should not give
any impression that we are occupying a
somewhat subordinate position in regard to
this matter and | hope that this point of
view will be taken note of by the Minister
of External Affairs,

Sir, I would like to say that there has
been some feeling that the duration of the
Treaty for a period of 20 years is perhaps
too much in the present circumstances. 20
years means that we are commitling our-
selves to the observance of the Treaty for
full four Lok Sabha terms. Perhaps it
would have been desirable if we had restrict-
ed the Treaty to a duration of ten years. One
could have understood this because within
20 years a revolution may take place “in the
Soviet Russia itself. A revolution has al-
ready taken place in the Soviet Union after
Stalin. We should not have bound our-
selves for such a long period of 20 years.

I would like to raise onc more question
and T hope the Minister would answer it.
A question has been asked whether this
Treaty prevents us from having negotiations
with China. It has been urged that we
must have a dialogue with China. Does
it mean that this Treaty might come in the
way of our having any dialogue with China,
! personally share that view. I would like
the Minister to say on this because we are
not bound by the Soviet Union views on
China or on any other matters excepting
those which concern our security. 1 feel,
therefore, that wc must have freedom to
negotiate with China, if necessary, and the
situation permiis.

The other point that [ would like to
make is, a number of observers are quite
unhappy about the conditions prevailing in,
what you are calling, the Communist
countries of Enrope.

All of them are tiying to assert their
autonomy. We did not approve of inter-
vention by Soviet Union in Hungary or
Czechoslovakia, Anything may happen at
any stage, but we must have freedom 1o
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take appropriate action and devise our own
policy if such a situation were to raise in
Europe at any ttme  This 1s a matter of
fundamental importance to our country and
1 hope that as a rtesult of the wording of
this Treaty, not only the security of this
country would be afegsarded, but we would
have the satisfaction of maintaining the
same kind of mdependent action i regard
to toreign affarrs wlich s a part of our
independent heritage

Sir, T would hike to say that whatever
might be the shortcomings 1 the eyes of
cntics about this Treaty, this 1s the best for
our pecple and we have concluded 1t at a
time when 1t w.s an absolute necessity for
our own safety I think the Goverament
deserves warm congratulations for conclud-
ing this Tieaty which gives [ndia protecting
agatnst aggresston from any other quarter

I hope this will enable us to deal with
a little more firmly with the problem of
Bangla Desh because this 1s a matter on
which I do not want to suggest to Govern-
ment that a particular hine of actior should
be taken but I feel, Sir, that 1t ‘should gne
us a little more freedom to take initiative
for a solution of the problem of Bangla
Desh

SHRIMATI PRATIBHA SINGH
(Bihar) Mr  Deputv  Chauman, Sir, 1
use to congratulate the Government on the
signing of the Treatv with Soviet Unton on
the 9th August, 1971 It is a document for
the rededication to the cause of peace in
Asia  This Treaty s designed to extend
the horizor of peace in Asia and particularly
11 indo-Soviet sphere This document
clearly demonstrates that India and Soviet
Unton stand on one platform wherever
peace 11 Asta 1s concerned It also shows
that they stand united even when some big
powers may wish to interfere—whether they
ire big 1n suentific and  techmical knowhow
of war materials 01 they iwre big so lar as
manpower 15 concerned

It 1s, Sir, wrong to say that this Treaty
has been signed 1n o hurry owing to parti-
cular circumstances, e, due to fear of
USA, China and Pakistan coming together
That 1s not so [t has been signed because
Soviet Umon and India have truely faith
i peace They have recognised the awaken-
mng of oppressed people in Asta It b thn
awakening that has created the present
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situation in Bangla Desh  Who 15 Mujibur
Rehman ? He 1s the symbol of resolution
He 15 the symbol of the aspirations of the
people who ha ¢ been oppressed for ycars
and years economically pn'sticaliv, linguisti-
cally and specially geograshically and have
been discrimunited against  According o
Arnold Freleigh an authority on Inter-
ndational Law, a combination of two conal-
tions, geographical separatiya and demal of
political rights are sufficient to justify the
demand for 1ndependence

India and Soviet Union have signed this
Treaty because they do not want India or
everi Bangla Dcsh to be a tesung ground
for the new weapons of human destruction
as was done in Vietnam and Korea The
Treaty would make the adventurers think
many times before launching unjust and
irresponsible actions  And, yet, Sir, this
document 1s not a war pact like the Warsaw

Pact or hke NATO and SEATO This
document 1s an agreement not ibout war
but about the threat of war The UN has

been trying to define aggression for thz last
5 years but has not been able to do so
And yet evervbody knows what aggression
1y We have made an advance , 1t 1S pre-
ventive end not a cure. We have said that
not only on aggresston but as soon as there
appears to us any threat of aggression the
two countrtes shall immedately enter into
mutual consultation 11n order to remove
such threat and to take effective measures

to ensure peace and security  Sir, one
should mark the words “‘effective measures’
which have great significance. Otherwise

the framing of the sentence in Arucle IX
could have been “‘to take such measures to
ensure peace and security etc Whatl
mean to emphasize 1s that the word ‘effec-
tive’ has great tmportance and significance
so far as the operative part of Arucle IX 1s
concerned As you Kknow, Sir, Article IX
clearly indicates that the two countries will
not waltt tor the commutment of aggression
but shall start taking action as soon as the
threat of aggression appears

Another important aspect 1n  Article IX
1s that the Contracting Parties will abstain
from providing any assistance, re, sale of
arms etc to the third party that engages in
armed conflict with the other party This
should provide some sense of sewurity to
India at a moment when there 1s threat of
aggression from a neighbow ing country
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[Shrimati Pratibha Singh]

Similarly Article X is also imporiant
when it mentions that the contracting parties
shall not entertain any obligation secret or
public with one or more States which is
incompatible with this treaty. 1t further
adds that no obligation exists nor shall any
obligation be entered into between itself and
other State or States which might cause
military damage to the other party. Here
mark the words “no obligation exists etc.”
that is to say that even if there were any,
after 9th August, 1971 no obligation exists
This too is a great achievement. Fven if
there were some previous treaties with some
States who could cause military damage to
either India or Soviet Unjon they shall be
considered non-existent.

As for non-alignment, let nobody con-
fuse this with indifference to happenings in
the world. We have been in the past and are
no~ quite interested in what happens around
us. We have maintained freedom in our
approach to every individual case on merit
and sought justice for those who have been
denied justice. This, I am sure, India will
still continue to do and that is our non-
alignment and it remains secure

So, Sir, this treaty nowhere infringes
the right of the Government to decide its
national interests and to develop relations
with other States. It at no place restiicts
us from the right to recognise Bangla Desh
at the opportune moment. As each country
decides the issues on the basis of certain
principles based on considerations of
National Independence, on grounds of
cconomic considerations and many other
relevent factors, it has the right to decide
what arrangement to forge keeping in view
its time honoured principles. Diplomatic
relations need not mean camp-following.
Diplomatic arrangements between couniries
need not create a sphere of influence. We
do not entertain the concept of gaining
power over the other countries in Asia. But
we do wish that every country in Asia
should have independence and freedom 1o
develop as it wanis without outside inter-
ference as tbat is the only way peace and
stability in Asia can be maintained.

Some ciitics may question that when we
talk of Bangla Desh we are interfering in
the internal matter of Pakistan. That is
clearly not so. The case of Pargla Desh is
diffrent. In Bangla Degh the democratic
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rights were exercised in an unambiguous
manner unanimously by the people. They are
now being suppressed by the Military Junta.
The genocide in Bangla Desh has surpassed
all such acts in the past by either Hitler in
Germany or other Hanibals in the world.
Seven and a half million people have been
uprooted besides those ruthlessly murdered.
These 75 million people have now taken
refuge in India. This has resulted in up-
setting many of our plans besides threatening
economic imbalance in our country. This
has jeopardised the very security of our
country. The Bangla Desh question has
posed a threat of war in Asia owing to the
wrong and fallacious appreciation of facts
by the Nixon Government while a common
American citizen recoils at the brutality
done by the militarv dictatorship, the Nixon
Government is guided by the consideration
of the role that Islamabad has to play in
their global strategy. They have blundered
in Korea, they have blundered in Viet Nam
and now they are going to make a greater
blunder in Bangla Desh.

This treaty is, therefore, a confrast to
the approach that is being followed in the
present-day world by certain powers which
has led basically to many crises in the
world. Sir, it has been argued that the
treaty concluded for duraiion of twenty
yvears is far too long a period. 1 may
humbly be permitted to say that tweaty
yvears in a nation’s life is not much. 1In
fact, no period is long enough to carry on
friendship, to work for peace and to co-
operate for the development of science,
technology and research. 1Itis a known fact
that researches in many important lines and
particularly in the space are bemng conducted
oaly by two count-ies, namely, the USA
and the Soviet Union. This treaty may
enable both India and the Soviet Union to
march together with faster and quicker
strides in their cesearches. Hence, Sir,
20 years is not too long a time. Sir,
lastly, as India gains by the friendship of
the Soviet Union, so does the Soviet
Union gain by the  friendship of
India. It pgets the suppost of the wvast
millions of people residing in India to work
for peace pot only in Asia but in the world
besides the development of trade, commerce
and other things.

Sir, this treaty is a landmark in the
course of a journey underiaken over a
pariod of 20 to 30 years in the recent
history of India. We {ully support this.
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SHRI JAGJIVAN RAM . Sir, I am
grateful to (he House and the hon Members
for the overwhelming support that has been
extended to this treaty We started the
deba'e at 200 pM , nearly 17 Members
have participated, and 1t was only four
Men bers who have but not so categorically,
oppored the treaty  They found themselves
in a very difficult situation, whether to
extend unqualified support to it or to
mdicate their reservations bv expressing
therr doubts 1 find 1t difficult myself to
put my hon friend, Shri Gurupadaswamy
in the catego1y of two ‘bhais’—I mean Dr.
Bhai Mahavit and Shrt Dahyabhai—the two
‘bhais’ in juxtaposition [ find 1t difficult
myscif to place Shrt Gurupada Bhai in
that company

Si{RI AKBAR ALI KHAN - He 18 not
in tl, t companv

SHRI JAGJIVAN RAM And he s
not. But he found himself in difficulty, due
to some psychological reasons, if not 1deo-
logical, to extend wholehearted support to
this treaty. And he expressed a few doubts
1 am sute, if he later, again, cares to go
through the various clauses of the treaty,
he will find that his doubts are not sustaina-
ble. I am sure that again, he will read
the treaty, the whole text of the tlreaty.
Perhaps, the various doubts that he expres-
sed were projections of his own apprehen-
sions as to whether as a result of this treaty
America will not feel more pushed and
extend more assistance fo Pakistan, [t may
be, but what 1s the positton of the USA
today ? Today the Nixon Admunistration
has succeeded in isolating itself from the
people of America, they have succeeded 1n
1solating themselves from their own legisla-
ture And if President Nixon does not
read the signs of the times in his own
country and further extends his help and
assistance to Pakistan, I think he will be
harming his cause more than the cause of
India. Sir, he asked whether 1t will not
push China closer to Pakistan  You know
the relation between Russia and China ; the
relation between India and China 1s also
there  The relation between Pakistan and
China 15 not a secret thing.

The question is whether this Treaty will
encourage Chma to render more assistance
to Pakistan, whether it will encourage
Pakistan to ¢omnut some more acts of
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madness or whether 1t will produce some
salutary effect on Pikistan so that it desists
from entering into acts of madness 1 have
no doubt this will work as a positive deter-
rent (o any kind ol madness on the part of
Pakistan, And f Pakistan  does not
contiol 1tself, 1t will have to pay very dearly
for that.

It is argued that this Treaty has been
entered into 1n a state of nervousness on the
part of India. The doubt has been re-
moved on more than one occassion by our
Prime Mumster that this 1s not the case.
As has already been explained, this 1dea of
having such a treaty orizinated some two
years ago  Mr Arjun Arora is not here.
He asked why did it take two years, There
was no continuous negotiation for tyo years.
The idea origina‘ed two years back. Some
talks were held  But as to when 1t should
be announced was to be decided  Naturally
it was to be done at the most appropriate
time. And 1t was felt that 1 the mutual
interest, not only 1n the interest of India
but in the mutual interest, this was the
most appropriate time to sign the Treaty
and to announce 1t, and it has been done.

Then the question was raised by my
fiiend, Shri Gurupadaswamy, and also
Mr Dahyabhai Patel whether after this
Treaty we will be free to take some decisions
or actions as we like in relation to Bangla
Desh  If you read the Treaty you will find
that there 1s nothing in the Treaty which
restricts or abridges the sovereignty of the
two countries m any way  Therefore, Indja
1s free Unless India herself desires to
consuit Russia she 15 free to take any action
as 4 sovereign, independent nation 1a relation
to Bangla Desh whether it is a matter of
recognition o1 any matter which  wl]
advance the cause of Bangla Desh.

SHRI GODEY MURAHARI : Shall 1
ask a questton ? It 1s mentioned n the
communique about the entire people of
Pakistan  Does it ot restrict ?

SHRI JAGJIVAN RAM | way coming
to that. Let 1t be remembered that any
statement by esther of the Foreign Minis-
ters, or even the joint communique by the
two Mmisters does not over-ride the clauses
of the Treaty  The statement can be over-
ridden by the Treaty but the Treaty cannot
be aver-ridden by the statements either of
India’s Mumster of External Affairs or the
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[Shry Jagjivan Ram]

Foreign Mmuster of Russia or by the joint
statement  That should be clear

SHRI1 AKBAR ALT KHAN It 1s not

conflicting also

SHRI JAGJIVAN RAM * I am saying
that this should be accepted that the Treaty
is not to be over-ridden by the statements
The statements are clanficatory and expla-
natory of the Treaty  Therefore, I say that
this Treaty does not wn any way wfringe,
restrict, abridge or detract from the sovereign
rights of both the countries. And, there-
fore, we are free to take any action at the
opportune time as our judgement may dic-
tate in relation to Bangla Desh

It has been furtler said that this Treaty
means that we are bidding good-bye to our
policy of non-alignment Non-alignment
does not mean tlat the country s static
1t does not mean that we are immobile.

Non-ahgnment 15 a dynamic policy with
vigour and wvitality And that has been
demonstrated. It does not mean that we
must stand at a particular point and we do
not move this side or that side, forward or
backward That will be no policy. The
policy of non-alignment 1s not a policy of
newtralty [ think 1t 15 Mi, Mam who
said that we have moved a little.

SHRI A D MANI
non-alignment,

A slight shift n

SHRT JAGJIVAN RAM : As I have
said, the policy of non-alignment does not
mean a static policy

SHRI A. D, MANI
but there 1s a shift

It is not bad,

SHRI JAGJIVAN RAM . 1 am not
saying bad or good But 1t is the quality
of the policy of non-alignment to be dynamic
with vigour and vitality Therefore, this doe-
not detract us from our policy of non-align-
ment  The question was raised whether we
have jomed a bloc If you will read the terms
of the Treaty, you will find that it will be a
very remote 1dea to impart uny meaning hike
that  We have not yjoined any bloc As a
matter of fact, the blocs are crumbling.
New alignments are iahing place, And i
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has been India’s good fortune that we have
been m a position to influence many nations
to realise that ultimately it 15 the poly of
non-alignment which will be contributory to
everlasting peace m the world. Therefore,
I wanted to remove this misapprehension
This Treatly does not mean abandonment of
the policy of non alignment which India has
pursued so long and proposes to pursue m
the future because India is convinced that
there cannot be a more fruitful and purpose-
ful policy than the policy of non-alighment
which will be in keeping with the traditions
of India As was pointed out by Mr Chagla,
India has the proud privilege of being the
one cvountry 1n history which never tred
with sword and fire to deprive any nation of
1ts sovereignty and independence and free-
dom And we want to pursue that policy.
If our sovereignty i1s dear to us and valued,
we feel that the sovereigaty and freedom of
other nations are equally dear to them Even
when India was fighung for her awn inde-
pendence, she always supported nations and
peop'es fichting for ndependence and
freedom

Regarding the period of 20 years, many
points and doubts that have been raised have
been effectively rephed to by hon Members
in this House itself and to that extent my
task has become very light. Twenty years
ts not a very long period I look at it
from another aspect The friendship between
India and Soviet Russia 1s likely to be so
enduring that 20 years will not be a long
period. India is a2 developing country and
has to develop in many fields. And by this
friend-hip with a developed country which
has made spectacular progress both in science
and technology, India has to profit much n
this age of <cience and technology. This
Treaty which covers, apart from security,
many aspects of development, will help the
country in all-round development and 1n
making India a nation which can be self-
reliant and can stand on her own (egs

That was pleaded by several Members.
Dr Bhai Mahavir and Shri Dahyabhai, as
I have said. raised many doubts which are
not sustainable. Many of them have been
effectively replied by other Members, bty Mr
Bipinpal, by Mr, Panda, and others 1 do
not want to take the time of the House in
repeating those arguments. But [ will come
to this thing. It has been raised by my
friend, Mr. Goray about some articles of
the Treaty. About Article 2 where we talk
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of disarmament, 1 will put it to Mr. Goray
himself ; Does it contain anythinz new ?
Have we not persistently and consistently
pleaded in all international bodies what has
been included in this Article ? Have we not
consistently stood for disarmament ? Does
it mean that if we signed the Treaty for
disarmament, we and Russia will have to
disarm ourselves and leave other nations of
the world to go on arming themselves ?
Certainly it is quite clear and if he applies
his analytical mind, Mr Goray will find
that it is disarmament under an effective
international control What does that mean ?
1t envisages a situation where by agreement
of the nations concerned an international
agency will be established to see that no
nation or big powers are running an arms
race when they have agreed to disarm, and
this body will supervise how far they are
implementing that. Does it mean that
because India and Soviet Union signed this
thing which they have been professing for
so long, India will be debarred, if India at
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any time decides, from the other uses of '

nuclear power ? Does it mean that this
Treaty will come in the way ? It will not.
It does not restrict our sovereign right. At
present we have decided that we will develop
nuclear power for peaceful purposes, for
development work., But
think that it should be diverted to other
uses also, 1 do not think this Treaty will
come in tne way ; whether it is the nuclear
thing or the comventional weapons,
it is quite clear. Similarly, he raised
doubts, 1 think. about Article 6.
here again what is exceptional in it ?
We have said that *in 1mportant inter-
national matters we will consult each other.
We exchange delegations, we will have
discussions at higher levels. I do not think
there is anything which restricts or abridges
our sovereign right to take such actions to
have any relation with any couniry in the
world. I am quite clear about that.
Therefore, T will aga n aprea! to Mr Goray
to apply his analytical mind once more to
the various Article not with prejudiced and
predetermined views and he will find that
the doubts and suspicions that he is enter-
taining are not sustainabie by the wordings
of the Freaty. I need not argue that this
Treaty is not a Treaty for aggression. It is
distinctly different from various Treaties
that there are like the CENTO, the SEATO,
the NATO, and others, And it has been
argued very effectively by others. Then 1

well, |

if at any time we |
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come to the real question—I am skipping
over various points that were raised by Dr.
Bhai Mahavir like what appeared in the
London Times . . .

SHRT N. G. GORAY Will  you
kindly tell me what the implication of this
article 10 is ?—

“Each High Contracting Party sole-
maly declares that it shall not enter
into any obligation, secret or public,
with one or more States, which is incom-
patible with this Treaty Fach High
Contracting Party further Jeclares that
no obligation exists, nor shall any
obligation be entered into, between iixelf
and any other State or States, which
might cause nilitarv damage to the otha
Party.”

Who interprets whether mititary damage
is done or not ?

SHRI JAGJIVAN RAM : Fach High
Contracting Party further declares that no

. obligation exists, nor sha!l any obligation be

enterea into, between itself and any other
State or States, which might cause military
damage to the other Party If either of the
two Contracting Parties feels that some

- action by onc Paity has caused some military

damage to the other Party, the Treaty itself
provides for an instrumert for resolving that.

SHRI A. D. MANI: He wants to
know who will decide it.
SHRI JAGJIVAN RAM - If you carc

to read the Treaty, it provides how in case
of a difference betwcen interpretations the
matter will be settled It will be settled by
bilateral discussion as to whether any
infringement of this Treaty has taken place
or not. ‘There is no arbitration clause and
therefore we will not go to a third Party.
If there is any difference bcetvween the two
Parties, they will sit together and decide
This has been provided for in the Treaty
itself. I will again appeal to him to go
through all the clauses in which case he will
find that al! his doubts aic removed.

Shri D. D. Puri mentioned about the
Pak-occupied Kashmir and Shri Goray
caught hold of that as a straw., 1t may i

argued that if Pakistan uses that territory for
any action against Russia, will iv not be
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[Shri Jagjivan Ram]

interpreted that India has permitted Pakistan
to use that territory which is virtually
India’s territory against Russia ? But
Russia will not be so devoid of common-
sense as to blame India for that. Tt was a
very interesting argument which was raised
by Shri D. D. Punt and Shri Goray found
that perhaps it was a very good stick. I do
not think that Russia will be so devoid of
commonsense as to think that India has
‘permitted and not prevented’ as the word-
ing of the Treaty says It s a far-fetched
argument and far-fetched suspicton that has
been 1mported into the text of the Treaty.

Then comes the most 1mportant pont,
what about the jomnt statement and Viet-
nam and Bangla Desh. Asitis 1 do not
find any mention of Bangla Desh in 1.
What has been mentioned 1s about East
Pakistan 1 am quite clear, whatever inter-
pretation there might be, when we think of
a pohitical settlement, we thmk of a settle-
ment which will receive the approval of the
elected represcntatives of Bangla Desh.

AN HON MEMBER : Already elected
representatives

SHRI JAGIJIVAN
doubt about that., I am not thinking of
any future electton. I am speaking of
already elected members qf the National
Assemblv and provincial assemblies.  Any
settlement should meet with their approval
Here 1t has been said that 1t will be good
tor the entire of Pakistan. Certainly 1t will
be to the good of the entire of Pakistan.
Today people of Bangla Desh are suffering,
no doubt

But there 1s no doubt that the people of
the whole of Pakistan are paymg very
heavily for that. I may not feel for the
Administration of Pakistan  But certainly
I do feel for th: people of West Pakistan as
such and, therefore, India has to think of
the entne people of Pakistan The Admi-
nistration of Pakistan, the military junta ot

Pakistan, is to blame. Ccrtainlv 1 um not
going to blame the entire people of
Pakistan Therefore, any solution

by Pakistan will be to th beneht of the
pcople of Palustan. It may also be ntei-
preted that if a political solution 1s not
found for Bangla Desh, s it inconceivable
that there will be tepetition ot sevzal

[RAJYA SABHA]

RAM : 1 have no |
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Bangla Deshes in West Pakistan as well ?
Why not read those things 1n the general
statemen! ? I read 1t throuszh and 1t 1s clear
that it the political solution 1s not found
for Bangla Desh—and political settlement
does not mean anything except indepenJence
of Bangla Desh—the elected representatives,
the already elected representatives of Bangla
Desh, have made it clear 1n unmistakable
terms that aothing is going to satisfy them.
And, for India, which has received nearly
seven to eight nmulflion citizens of Bangla
Desh who have been forced out from there
by the nulitary rul.rs of Pakistan, the only
condition under which it can send them to
their hearths and homes will be when
they will be assured that their life, pro-
perty and honour will be safe in Bangla
Desh

And, Sir, that condition and assurance
can be given only when they know that
Bangla Deshi 1s not gommg any more to be
ruled by the mihitary junta of Pakistan, but
by the elected representatives of Bangla
Desh 1 am quite clear on that point and
the Government of India 1s quite c'ear on
that pomt and I find the germ of what I
have said 1n the joint communique issued by
the two Ministers Let us also not cieate
any unsustainable doubts and suspicions as
to whether, in the name of cultural relations
and economic or technological conditions,
Russia will send a large number of people
to overwheln Indian culture and indian
economy This 1s a far-fetched argument.
1t can be an argument if India, the leaders
of India, whether of this party cr that party,
have not enough sense to safeguard their
interests, culture and tradition, Why pre-
sume such things ? It does not go to the
credit of the nation to presume such things
and make allegations, to create such doubts
and such suspicions

India 1s a proud nation, is a developing
country, and 1t has a tradition, a background
ol traditinn and cultute which is comparable
to that of any country in the world. Why
should India be afraid of being overwhelmed
by other cultures ? Theaiefore, all these
doubts shoutd not be raised. Russia has
an 1deology. But why are you aftawd of
the value of our ideology ? Why are you
afraid that you would be sucked away ?
Because you are doubtrul about your own
background If you are not, well, you can
assimilate and you can adept any idcology
to suit your own genius and I think India
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h4s that genius and 1 think India has that
capacity

SHRI GODEY MURAHARI
have taken 1t like a4 Hmndu.
Hinduism can assimilate anything

You
because

SHR1 TAGIHIVAN RAM
like a good Indian  You ~.e, I am speaking
like a ¢hod Indian  India has that gentus
and India nis shown that capacily to assi-
milate several cultures which came with a
view to mvading Indian cultures, but which
were assimilated in the Indian calture  So,
I am speaking like a goed Indian, an Indian
who 15> proud of his culture, who s proud
of lus composite culture, and therefore, we
should not be apprehensive on  these trivial
matters  We want to make friends and
that has been the tradition of India We
never <ubjugated any country and we never
conqu.rid the territory of any country

I am speaking

But, then, certainly we are piroud of
conqueting the hearts of the people of many
pations  Why not revive that tradition of
India that without conquering the teriitory
of any country we vill conque: the hearts
of many nattons and many couatues ’ And
that 1s possible only by the message w hich
our great Prime Minister Jawaharlal Nehru
gave to the world—the message of co-
existence The various plnlosophics and
various values can o exist to complement
and supplement eacn other for makmng
human life more happy And, ther.fore,
the spirit of this treaty does not prevent us
in any way from entering o cuch  treaties
with other nations. It will be our endeavour
to persuade other pations also, 1n mutual
interest, to have such treaties  As [ have
satd this treaty does not i any wav  affect
our policy of non-alignment does not in
any way ptocdude us from hiving such
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relations with other countries as in our
Judgement we think will be to our national
interest and to mutual benefit

Russia has been helpful to us even
without this treaty But after this treaty
we will have o political, and legal base
Let us hope that our friendship will be
enduring and, - has been proclaimed by
both of us, t" interests of peace will be
everla ttaigin vme the developing coun-
tries of the world may develop and aspire
to have a standard of living which will be
comparable to the developed countries of
the world. In that spirit, 1 think, this
treaty 1s one which should be welcomed by
all thinking people, by all people who want
pecace in the world and orderly develop-
ment to make human Ilfe happier and
pleasanter

MR DEPUTY CHAIRMAN Mr.

Goray, do you want to press your amend-
ment ?

SHRI N G GORAY *- No, Sir. I
would like to withdraw mv amendment

Y dmendment No. 1 ws, by leme, with-
drann

MR DEPUTY CHAIRMAN Now,
Secietary says that we have fo adjourn
sine die We have worked verv hard. And
1 hope that hon Members will enjoy their
hard earncd recess May I offer my sincere
greetings to the hon Members for the
Independence Day tomorrow? 1 am adjourn-
ing the House sine die

The House adjourned sine die at
forty-mne nunutes past six of the
cloch

*Fou text ot amendment, vide cols. 6465
supra
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